03 . MARCH I, 1981 .

GENERAL BUDGET 1981-82—
GENERAL DIEESSION—M

MR. CHAIRMAN: The House will
now take up further general discus-
sion on th= Budget (G-cneral) for
1981-82.

SHRI BIJU PATNAIK (Kendra-
para): Mr, Chatrman, because we
are from the opposition, the Win-
ance Minister has not considered it
fit to be here while the debate on
hig budget goes on.  Unfortunately,
before presenting his budget, the
Government of India took several
steps to increase taxes on various
commodities. Even before that, the
leaders of the Government went on
painting the nation red, by repeating
the total untruth that the previous
Government really put the nation on
the rocks.

Mr. Chairman‘ you will be surpris-
ed to know how we, at that time,
when on that side of the House,
truly put the nation on the rocks.
The Government previous to us, hea-
ded by Mrs. Gandhi, again headed
by her, which incidentally, we
handed to her on a silver platter by
virtually liquidating ourselves—not
on their merits, it is because of our
demerits that they are there—how
did we put the mation on the rocks?
You will be surprised to learn that
when Mrs. Indira Gandh; left the
Government, and we took over, she
left us with a foreign exchange
balance of Rs. 2,700 crores. When we
handed over the Government, the
foreiga exchange balance stood at
Rs, 5300 crores. Have we not put
the nation on the rocks? Have we
not really bled the nation white,
But this is what she would have
us believe, this is what the Finance,
Minister who is absent just now_ will
have the nation believe,

Genl. W. g
DSBSt Die 30‘
Then, when we leﬂ: the Govm-

rent, the fiation facéd one of the

most severe droughts krown in the
history of India. Yet, to meet the
needg of the common man in the ru-
ral areas, where 80 per cent of
tho people literally starved we allet-.
ted nearly 2 million tonnes of food-
grains to go to the country side
on the Food for Work Programme
for a minimum of at least 100 days
work in a year. After meeting that
demand and some urgent demands
for export, we left this Government
with a food stock of 14.5 million
tonnes by December 1979. To be
exact. becaus, the Finance Minister
is not here and he is an exacting

person, the exact figure is 14.537 mil-

lion tonnes. That is how we put the

nation on the rocks. Yet the pre-
sent Prime Minister of India and the

Finance Minister go on regaling the

nation that the previous Janata Gov-

ernment or the Janata Lok Dal Gov-
ernment, by whatever name you ecall
them. put the nation on the rocks.

Mr. Venkataraman, your previous
Government left us with a foreign
exchange of Rs. 2,700 crores. We left
you with Rs, 5300 crores. In a
severe drought year, we left a food
stock of over™14.5 ~ million tonnes,
Because yoy had ruined the labour
relations during the emergency, the
pendulum had to be swung back to
normalcy. Whether it is the indus-
tries at Bangalore or coal, steel LIC
or banking, we 1left everywhere
total peace, both of workers and
staff. Yet, according to them, we put
the nation on the rocks. And what
have you done, Mr, Venkataraman,
during thiz one year? You have a
bumper crop, According to the
flgures given by the Reserve Bank, on
the basig of ATl India consumer index
of 1960—this base is not normally
taken for all price indices—the rupee
value in January 198¢ was - 26.05
paise and in one year after leaving
vou with so much abundance you
brought down the rupee value in
January 1081 to 24.33 paise, nearly 11
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Qnmt drop in one year’s perfor-
mpance of the Government that
"‘lm'h This is the performance.
This is the sun total of the balance of
Your performance and troubles every-
where galore—] am not talking about
--the law and order gituation which just
does not exist becauss this Govern-
ment ‘works’, But where have you
got any peace? When we left you
in peace, you go on abusing the Op-
position on the one hand thal ‘we are
creating the trouble, and on the >ther
hand you say that the Opposition is
negligible, it is irrevalent. All right.
we accept your saying ‘irrelevant'
We do not wish to take credit for
the relevancy of keeping this Govern-
ment at bay. We wish you success
for nation’s cause. But you zay or
vour Prime Minister goes on saying
that the Opposition does not support
her, Support her for what? For
‘bringing down the rupee value? For
allowing disturbances to go on galore
in different parts of this country be-
cause of the inexperienced adminis
trators who have been promoted and
installed in the States by the Central
leadership? You want ys to -<upport
you. Where and for what? Nobody
knowg about it excepting your occa-
sional mention that ‘we want the Op-
‘position to support’.

Now, let us examine the performance
-of this Government and his Budget
‘that reflects the thinking of this Gov-
ernment. They felt that by expanding
the quintum of the Sixth Plan they will
get- Jot of kudos. So, expand it, Mr.
Venkataraman, by about Rs. 10,000
croeres and this rate of drop per year
of over 10 per cent in the value of
the’ rupbe metely on the Al India
censumer price index, not to talk of
wteel prices, not to talk of cement
prices, not to talk of coal prices which
incidentally may cause great rise in
brick prices, not to talk of the freight
rise' both in trucking and in trans-
portnig by rail according to the Rail-
way - Minister's retent hallowed bud-
get. How about that Rs. 10,600 crores
lost, Mr. Venkataraman, in terms of
real value? Instead of being plus Rs.

10,000 crores, simiple arithmetic will
establish that it will become minus

Rs. 10,000 crores. So, Rs. 80,000 crores
wil] ‘not be Rs. 100,000 crores, but it
will be simply Rs. 80,000 crores.: (In-
terruptions). My little friend there
need not interrupt because he is not
very good at mathematics, This is a
simple arithmetic at fixed rise in
rates. Where then this nation js head-
ing during the Sixth Plan? The Fin-
ance Minister made a quiet .observa-
tion during his Budget speech that
provision also has been made for the
ASIAD games and the major part of
the expenditure will be for perma-
nent assels. Sure, If such be his laxity
in increasing the permanent assets of
Delhi, why not the Finance Minister
promote ASIAD games in every State
capital of India and spend Rs. 700
crores everywhere? I am very fond
of a'hletics. In my time, I was an all-
India champion..

AN HON. MEMBER; Of what?

SHRI BIJU PATNAIK: In athletics,
ir you go through the record of ‘36,
37

PROFi MADHU DANDAVATE
(Rajapur): In jail, he defeated all of
them. i

Kt

~SHRI BIJU PATNAIK: In jail, I
defeated all of them.

1 am also fond of all the things

" that are nice, like, colour television.

This Government has the eyes for
the heautiful. I compliment them be-
cause I also share the joys over
beautiful things, But I had a misfor-
time, Jast month, of taking a padya-
tra, afler 33 years of Independence.
When 1 say, 33 years of Independence,
T concede that I was also a part of
in and out of Government, a part of
Congress. in and out of it, and so on.
I do not remove mysed from the
blame that wus to come. For 10 days,
1 was in the villages. I really lived
with them. T walked, on an’ average,
25 km, a day. Over, 200 km. I cover-
ed. I was also o cover 250 villages.
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Normally, like all the so-called public
leaders, we go for public meetings
take our garlands, speak tp them,
get into a car and come back to an
air-conditioned house. This has been
the practice of all of us, the whole
Parliament put together, whether it
is a Communist or a Socialist or a
Congressman or whatever it is...

AN HON. MEMBER: No, no.

- SHRI BIJU PATNAIK: Don't pro-
tst to much. We know the leaders.
This has been the character of pub-
lic life in India. All this jamboree
is only for 15 to 20 per cent of peo-
ple. 80 per cent of people in the
rural areas and in the slumg of India
do not get anything to eat, and, when
I say that, T repeat, anything to eat
for at least 100 days in a year; their
wives, their children the whole lot
of them. They live in hovels where
I had the privilege to stay for 10
days. We had to bent to enter their
huts..,

DR. SUBRAMANIAN SWAMY
(Bombay North-East): Specially you.

SHRI BIJU PATNAIK: Specially
me. Even you would need to bend.
Unfortunately, no water to drink, no
electricity and so on. No work for
them because an average worker in
the village who works in the fields,
what you call an agricultural labour,
gets virtually work for four to five
monthg in a year and for the rest of
the period, he has to hunt for work.
The same is the case with a marginal
farmer. A margina] farmer is nothing
fbut an agricultural labourer with a
little piece of land attached to him.
For the rest of 8 months, he has no
work. For half the year, he finds
work and for the other half the year,
he goes hungry with his wife and
children, the whole 1ot of them.

That is why we had introduced, the
Janata Party, the Janata-Lok Dal
Party, the Lok Dal-Congress Govern-
ment, “food for work”-programme.
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SHRI P. RAJAGOPAL NAIDU
(Chittoor): No, no. You "are not the:
persons who introduced it. It is Shri-
mati Indira Gandhi who introuduced jt-

SHRI BIJU PATNAIK: You intro-
duced il only in a small way. We
expanded it. You only make good
wishes but we implemented them and
worked them. Now, you have not only
not introduced it, you have stopped
it, totally stopped it.

SHRI P. RAJAGOPAL NAIDU: We
have changed it,

SHRI BUJU PATNAIK: You call
it by some other name which does
not work. Anyhow, let the people
say. You go to the villages and find
out how many people are getting
work.

What I am coming to is this, The
fact of the matter is the Shri R.
Venkataraman’s Budget has not
taken care of even 1 per cent of the
misery of 80 per cent people. This
is the crux of the problem. You talk
of Scheduled Casteg and Scheduled
Tribes. For 30 years, we have been
parading them, How much have we
looked after them? Their condition
remains the same except for a few
who have been privileged; their con-
dition, by and large, remains the
same and will continue to remain the
same, if this be the method of our
functioning. What then is our Annual
Budget for? A few hundred crores
for the Games, a few hundred erores
for television and other things. Yes;
we all need it; this is the age of sput-
niks, this is the age of missiles, Bub
we are not even considering ways of
finding work, just daily work, for 30
or 35 crores of people who are living
under—what you call, Mr. Venkata-
raman—poverty line—that was the
Planning Commisgion's term when
you were there. On the national aver-
age, this is one of the poorest nations
on the earth, It was the 87th poorest
nation at one time, now it has be- "
come the 115th at the lowest level;
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only eight countries—Nepal, Japan
and a few are—are below us. This
is called India. Who takes pride of
what? A great jamboree you had now
for, what is called, farmer, kisans,
Another amboree...

SHRI K. LAKKAPPA (Tumkur):
Mr. Charan Singh also had.

SHRI BIJU PATNAAIK: Mr, Charan
Singh was not in power then; he had
been sacked, Mr, Charan Singh was
not in the Ministry, People came. to
see him when he was not in the Min-
istry. You must know the facts, ITave
the fucts right...

AN HON. MEMBER: Mr. Lakkappa
is not strong on facts.

SHR[ BIJU PATNAIK: I know, he
is not at all that. The right of ig-
norance for him is guaranteed, a fun-
damental Right,

Another jamboree we will have,
the Asiad, a jamboree for a few;
surely, as a sportsman, it is a lovely
thing to see. But to parade at Delhi,
in a country where 35 crores of people
live below the poverty line, where
80 per cent{ of the people do not get
even cne meal a day for at least 100
days in a year; Mr. Venkataraman,
can you define in your reply -what
exactly you have provided. For a
State like Orissa which was neglect-
ed of investment for the last 200 years
of British rule? Only two--railway
lines have been put there because
Calcutta had to be connected with
Madras and Calcutta had to be con-
nected with Bombay; so, two lineg
have been put through hordering
Orissa. It the British could have taken
the railway line on the Bay of Ben-
gal, they would not have  touched
Orissa also. Orissa was the last to
surrender to the British. Nearly a
hundred years after Madras surren-
dered, Orissa surrendered. So, Mad-
ras was built up, Bombay waz built
up, Calcutta was built up, Delhi was
built up, but Orissa was neglected by
the British; we were left high and
dry; the Harijans and the Adivasis
were thrown out of the Hills, In

88 years what investment has been. -
made? When I was the Chief Minis- -
ter, I foyght with Panditji; I said, “If
this be the fate of devolution of "
Central finance for backward States:
like Orissa, it is better for States like
Orissa to be out of the Indian fin-
ance”, 1 still hold that position, that.
view. I said that when Mr. Morarji:
Desai was the Prime Minister, when.
Mr, Lal Bahadur Shastri was the.
Prime Minister, when Mr. Guizarilal-
Nanda was the Prime Minister; I
said when I was the Chief Minister,
“If this be your devolution for two
crores of the people of my State, I
could mortgage any one of my hills:
and raise Rs. 1,000 crores; why should
1 beg the Indian Government for
a hundred crores?”, I told the same-
thing when Mr. Morarji Desai was
the Prime Minister. But the pressure-
of the developed areas in a federal
structure where finance is involved:
is so strong. How can you deny Maha-
rashtra which has a capital budget of"
Rs. 3,000 crores when Orissa has a
minus balance! How can you do thatl"
It the Harijans feel, if the Adivasis:
feel that, in India, they are neglected,
they have a right to say, “We -want-
to determine our own future””If any -
part of Indiz feelg that it is being
neglected by the Central authorities,.
it hasg to feel like determining its:
own future. Independence should not
mean slavery for the crores, it should
benefit them. Independence does not
come from this august House alone, it
has to emerge from the labour of
the representatives of the people, but
nothing is done to alleviate the misery
of the people. Where does your Budget
touch it? It has not even touched the
fringe. I would like to be corrected..
Even one per cent it has not touched.
All that you have done in the exer-
cise of your Budget is to take the
line of least resistance. You have
gone to the extent of ennobling the-
black-marketeers and the hoarders,
The black money-makerg you have:
ennobled. Why should anybody peay
taxes honestly if the Government of
India goes on aiding them every
three or four years? They would be
justified, in my opinion, to withhold



s Gent Budget, mmcﬁ 10, 108

[Shri Bijn Pmik]

their tak dnd et total freedom. of
“thit micnéy, as open money after a
.period of a few years, Yes, you say
you' haveé an argument, This is meant
“to mop up that money. Then abolish
th& income-tax system. Why do you
'have the ineome-tax system? Then all
*thé money will go the bank anyhow.
Then all income will go to the bank.
"What is this income-tax of a few
“hundred crores of rupees when you
- can géet all the intome into the Banks?
"Would that not be better? Where is
“the logic? Either you have a taxation
system or you do not have it, If
you have a taxation system, ensure
.that the taxation system works.

"13 hrs.

You came or at least your leader
brought all of you here, promising
the people of India a government that
works. Can't you see the failures all
tound? Mr. Venkataraman privately
may be thinking that he is sitting on
-a voleano . . . (Interruptions) He
"knows what I am talking about. Don’t
“you know that you are seeing the vol-
-cano erupting alt around you?...

PROF., N. G. RANGA (Guntur):
That is how you have been thrown
<out,

SHRI BIJU PATNAIK: It is not
yet, but it is very nearly there. But
ig it not erupting all around you?

You want that in this country
everything should be peace and quiet.
“There should ‘be no opposition to
whatever you say good, bad, evil or
indifferent. The Energy Minister says
that the DVC is producing, it is won-
derful and its production is going up
day by day while in reality it is
going down day by day. What is the
“production to-day, Mr. Minister? He
is sitting there..

THE MT‘QTSTER OF . ENERGY
fR1I A. B. A, GHANI XHAN
- C UDHURI):- About 700 or &00—
:sorpething. ..

-- T3 I'. m 3!'_

i‘ﬂt um:ekm cﬂ‘ mmm- -
(smn R. VENKATARAMAN): - Yon:"- '
have chaaen a wrong day. :

SHRI BLU PATNAIK: You are so-
right, Mr. Venkataraman... You are
so right. If that is true— I am sure
he hd$ not got to-day's flgures be-
cause all the while he is sitting
here . .. (Interruptions) Yeh, Baku,
we know all that...

SHRI A. B, A. GHANI KHAN
CHAUDHURI: You can say whatever
you like to say, but the fact is other-
wise.

SHRI BIJU PATNAIK: Sir, the
result i that coal production has

gone down steel production has gone

down. Mr. Venkataraman, you know
the balance-sheet of SAIL. I left with
a profit of Rs. 54 crores. Now in the
year 1880-81 you have landed with
a loss of Rs. 130 crores and over,
Principally, the responsibility is that
of your colleagues gitting behind you
there. He is the principal culprit be-
hind this loss...

MR. CHAIRMAN: Mr. Patnaik, you
have used the word ‘Bazku’. Is it not
unparliamentary?

ATRT BJU PATNAIK: No, Sir.
Baku is his name, Sir. You ask him.
Bakubabu—that is his colloquial
name. .. '

SHR1 A. B, A. GHANI KHAN
CHAUDHURI: Sir, I do not need Lis
certificate, Sir.

DR. SUBRAMANIAM SWAMY: It
is not his name, it is his PA’s name—
mistakely told.

SHRI KAMAL NATH JHA
(Saharsa): I will call him . . . (Inter-
ruptions) o

SHRI BIJU PATNAIK: No, no, We .
all call him Hke that. Ask him Sir,
I am very sofry, Sir. I meant no-
offence. 1o him, It is mﬁy hu collo-
quisl name, : .
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"SHRI A B, A. GHANI KHAN
 CHAUDRURI: I can call you'as ‘Biju’.

'SHRI BIJU PATNAIK: That is my
name. If yoy call my full name no-
body would recognise me. Mr. Ven-
kataraman, is my old colleague, a
very hardworking and conscientious
person, But, I notice, to my great sur-
prise, that he hasg sold a part of his
conscience for what he thinks, on be-
half of his party, as very temporary
poiitical gain. (Interruptions). You
have encouraged your open door
policy for multi-nationals, I am not
ena who is scared of multi-nationals.
India is big enough to absorb them
In fact, Russia has got any number
of multi-nationals working there. I
am not scared of it.

Eut, I wonder if your concerned
ministries have taken sufficinet pre-
caufions to ensure that they are not
purchased over by the multi-nation-
als as has happened in other parts
of the world. Something has happen-
ed here and there also. I can quote
for the last twentyfive years. I have
been in this business of both sides
of the House for a long time. There-
fore, I wonder if the Finance Minis-
ter has slacked in his duty of brief-
ing the Prime Minister properly on
facts and fgures. If he had biefed,
how can ghe say that we made this
nation bankrupt when we left with
you Rs. 5300 crores of foreign ex-
change as against a mere Rs, 2,700
crores which her Government left
with us? How can she say that we
made the nation bankrupt and food-
les; when we left them with more
than 14.5 mi!lion tonneg of food-
grains eve: after a year of the seve-
rest drouzht known in the history of
India an? even after a provision of
2 million toanes for food for work
programme for the poorest people in
the villazes. Can she say that with
any honesty. whatsoever, if the Fin-
ance Minister briefed her? If the
Finance Mmister has not briefed her,
then. he ig guilty of gross legligence;
if .laa has priefed her on the figures
. #nd- ifthehhnehﬁniatersﬁnuy:

mmm :0. mz {SAKA) 'ax-sz—am Dis.

so,then,ﬂnnxuﬂtyotgmupohﬁ-
cal dishonesty.

With these words, I wish thp
pations lucky but not with this bui--

" get with the rnmmacement it has shown.

ignoring the poorer masses of the
people, '

SHRI KAMAL NATH (Chhind-.
wara): Mr. Chmrman, S.lr as I sgt
and heard the opening speech from the .
Opposition made by 3 Marxist friend
yesterday and to-day by my esteemed
friend. Shri Biju Patnaik, I kept
woudering as to what is there in the
budget which invites so much of
rhetories?

Mr. Patnaik, do not go away. I°
have to deal with you.

MR. CHAIRMAN: You both be-
long 1o the same profession.

SHRI KAMAL NATH: We do not.

SHRI BIJU PATNAIK: He does not
know how to fly an aeroplane.

SHRI KAMAL NATH: You did not
teach this, Anyway, after being ex--
posed to the hon. Member’s long and
twisted arguments, I am only doubly
sure of my conviction that a man
resorts to jargons only when he ean-

not get logic on hie side. The point
which T want to emphasise, Mr.
Chairman, is this  Yesterday Mr.

Balanandan made his submissiong and
he must have felt somewhat disap-
pointed at the PBudget, because, I
think, he expected the Budget to be
quite tough so that hig eritirism could
have found some justification. West
Benga] is ruled by Shri Balanandan's
party. I am sure the people there
would have been greatly indebted
if they had got a Budget like the onhe-
which the hon. Finance Minister has
pre‘ented in the House last fortmght

SHR! BLJU PATNAIK: It that is
what you are lalkmg, then, I am
going, ot T

. SHRI KAMAL NATH: I am.coming
to you. Today I have heard many
things being quoted profusely, a -lat.
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of jargons. Shri Patnaik made sub-
-missions on the state of the economy
"left by them. What was the state of
the economy left by them, Sir? He
Jeft our stee] plants without power,
Have we forgotten this? He left our
power plants without coal, He left
.our coal! mines without wagons. He
left the wagon industry without
--orders. Sir, my aim is not to single
-out anybody.

SHRI BIJU PATNAIK: When we
were there, steel plants were in full
production; they were making big
profits, In the last one year they haye

-made huge losses. You carry on; I
.am going. You excuse me.

SHRI KAMAL NATH: You cannot
listen to me!

SHRI Y. S. MAHAJAN (Jalgaon):
" That is not sportsmanship.

SHRI BIJU PATNAIK: All right;
"1 am here; carry on.

SHRI KAMAL NATH: As I said,
-my object is not to single out any-
‘body. But I am glad he has changed
-'sides once again...

SHRI BIJU PATNAIK;
- changed sides,

I never

, SHRI KAMAL NATH: I will not
£o into history. My intention is not
‘1o single out arm-chair revolution-
aries jet-set Communists or flve-star
" Marxists. I know meny Members will
be speaking and they are all hon
Members including the erstwhile
Finance Minister, Railway Minister
and Steel and Miries Minister. I re-
-ckon that these hon. Members have
all concern for the poor. I reckon

-that they have certain economic .

-theories. I am sure all political parties
:and their members will have diffe-
Tent economic

_ﬁd:ouldnotmmiathis It is "
_-mmmmmmw,

-t

Tun the Govﬂnmmt It s out paﬂx'

which has-got to run the Govmmt
for its full tenure. It is our party
which has to face the people till the
end of its term. As such, it is our
economic diagnosis and our econo-
mic therapy which must and which
shall prevail,

SHRI BIJU PATNAIK: People
must like it.

SHRI KAMAIL NATH: Politics and
Economics are near cousing; one often
takes the place of the other. But, as
I have stated in this House earlier
also, we have to remember that ece-
nomic problems cannot be solved
by political solutions. Economic pro-
blems have to be solved by eco-
nomic solutions. Political criticism
of the budget which is an economiec
exercise Seems to me quite irrelevant
in the present context. Sir, we have
.to look at the Budget from a nationa-
listic point of view and in the light
of the country’s recent economic his-
tory. It is an jrony of fate that the
same people who- had wrecked the
basic economy of the country are
now sitting in judgment. Can we for-
get the organised effort—] repeat the
word, organised effort—made to
transfer the guilt of the Lok Dal-
Janata Government to the Govern-
ment of our party? Can we forget the
double digit inflation which you brought
about?

SHRI ATAL BIHARI VAJPAYEE
(New Delhi): You brought them ¢to
power.

SHRI KAMAL NATH: We brought
them to power but we also sent them
out. Now, can we forget that we in-
herited a 22 per cent inflation rate
with an average of 19 per cent? Can
we forget the unprecedented pheno-
menon of negative rate of GNP
growth? Can we forget the total eco-
nomic and infrastruétural break-down
in the country? Can we forget the
total mess on our agricultural front?
"~ The greatest drought of the cemtury.
Mdtbm&yh&m tis

i
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'Oﬂ}dmtothesound fiscal policies
of "this. Government that the nation-

" could get over ong of the  greatest
-«crises of our times. My friend has
mentioned about .the drought which
our couniry had to face two years
ago. He said that it was due to their
" fisca] policies that the country could
‘get over the greatest crisis. I would
like to correct him on this, The
drought started when they were on
the last lap of their Government
and the effect of the drought was felt
only last year. The economic effect
was felt last year and it is only be-
cause of the sound fiscal policies of
our Government that we were able
10 meet the situation. But I am sure
that this feat will leave my hon.
friends in the Opposition as unimpres-
sed as ever because the task before
them is not to find solutions to the
problems but to find fault with the
Government, It is clear that they are
engaged in mere politicking and have
no real contribution to- make to the
country’s progress, They have no
constructive suggestions to offer. Un-
fortunately, thig is what 20 years of
parliamentary democracy has led us
upto and I presume that many of them
are now too old to change their
habits,

Let us now move on to the speci-
Acs. This year’s Budget is not only
far-reaching but far-sweeping. The
first thing that stands put in this
year’s Budget is its very large spec-
trum, It sweeps across many facets
of the  economy covering almost
every stratum of society. It has a
thing to say about the farmer ag well
as the industrial worker; the white-
collar employee as well as the small
artisan; the professiona] as well as
the self-employed. It is lenient and
helpful to the poor and the middle
class; but not harsh towards the en-
trepreneur. It aids exports and dis-
courages imports. It is unique in the
sense -that we have now got the first
Budget in our history which promiises
to pay Paul without robbing Peter.

Hﬁwemﬂtemostdhﬂmﬁnfﬂ-
‘ture of the nmmmw

Government and arly -“our
Finance Minister deserves a big hand.

is the heavy emphasis on the rural

sector. I scanned the pages of the

previous Budgets and also some of

the State Government Budgets and I
can eémphatically state that none of
these Budgets laid so much stress on

the rural sector as this Budget has.

I would welcome my friends in the

Opposition to contradict me on this.

In fact, I was hoping that many of

our free-lance Kisan leaders here,

who have been supposedly crusading

for the cause of the rural areas,

would applaud our Finance Minister

for the massive concessions given to

the rural front.

As the Budget envisages, the
annual Plan outlay for Agriculture
will rise from Rs. 925 crores in 1980-
81 to Rs. 1,047 crores in 1981-82
in respect of Central and State Plans,
In 1980-81, an additional 2,5 million
hectares were planned to be brought
under irrigation. In this year's Bud-
get, while this figure remains the-
same, the Budget estimate is being
raiseq to Rs, 1,408 crores from a
figure of Rs, 1,280 crores in last
year‘s Budget estimate. But what is
more significant is an increase in
major gnd minor jrrigation allocation
from Rs. 266 crores to Rs. 301 crores.
In 1981-82, over 22,000 villages will
be electrifieq and 4.25 lakh pump sets
will be energised. For me there is &
sense of personal pride in this, be-
cause my constituency, the distriet of
Chhindwara, will be totally electri-
fled by March, 1982. With the outlay
on drinking water of Rs. 110 crores,
an increase of over 10 per cent over
the last year 36,000 additional villa-
ges would have proper drinking
water this year. The Nationa) Rural
Employment Programme, . about
which Shri Patnaik was very empha-
tic, was gtarteg in right earnest only
as late as last year and this year it
will have an outlay of Rs. 360 crores
against an outlay of Rs. 340 crores in
the previous year “to be matched
evenly—Rs, 1,80 crores, in the Central
sector and Ra. 180 crores in the State.
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sector. This, togsther with the Ente-
grated Rural Development Program-
me gand other gpeciel programme;
such as the Drought Prone Area
Development Programme and the
Desert Development Programme, will
opeén new growth opportunities in our
countrysides.

1 am happy to say that =2'l tho:
will add up to lift as many as 30
lakh families above the poverty line
in 1881-82. I do not think, my hon,
friend has read this. | do not see
how a nationalist-minded Indian, and I
presume., my friend here is —cannot
but feel proud of this achievement
and I do not see how my friends in
the Opposition could grudge this. I
do not see how my friend; in the
opposition could expect a CGovein-
ment to aim higher or better,

The other aspect of the Budget
which has been lauded by a large
majority of the people is that for the
first time we have a coherent policy
of direct taxes. By this I am referr-
ing to the dramatiz reduction in
income-tax burden on the lower and
middle income classes, Person:; with
an income upte Rs. 15,000 have been
totally (xemriag from income-tax
and similarly relief has been #2:ven
to those whose income ranges bet-
ween Rs. 15,000 and Rs. 80,000, What
does it m=an in terms of management
of direct tax? This will have a pro-
found effact on the country’s tax
management, on the existing tax col-
lection machinery. In other words,
the tax collection machinery which
was for the 49 lakh tax-payers will
now assess and co'lect tax from 26
lakh tax-payers,
income group and the more affluent
people. 1 think this is the first step
towards evolving a fool-proof - tax
management formula. . However,
there iz a rider to it which must be
explained in fuller terms gnd that is
the question of additional liquidity
in the kands of about 15 lakh tax-
payers; - which will come into our

that i the higher-

-‘81-ML mr "guf_"'*f'
sﬂtam. 1 shaly geal w!th 2 me

Once we have gmuilﬂ&uiht_'
private sector has to stay in the coun- -
try in our policy of mixed economy,
it is only natural that the Govera-
ment gttmuhteu the private sector,
but at the same time prevents it
from turning monopolistic, With this
aim in view, the budgét proposes ve-
duction in surcharge on income-tax
from 7.5 per cent to 2.5 per cent and
this will not lead to a loss of revenue
to the Government. For this our
Finance Minister has found a novel
method. ‘The surtax which was
originally paid on assessment will
now be paid in advance like all
categories of tax payers and I think,
these are adequate incentives to
stimulate the supply situation.

In consonance with the policy for
promotion of the small scale sector,
the limit for recognition of a small
scale unit based on the aggregate
value of machinery and plant has
been raised from Rs. . 10 lakhs to
Rs. 20 lakhs. ‘This meets the long-
felt need to take care of the inflationary
effect of the last several years. At
the same time, the excise duty ex-
emption limit has been raigsed in
terms of clearance value from Rs. 5
lakhs to Rs. 7.5 lakhs. It is here that
I would jike to suggest a gmall modi-
fieation. I would like that in the light
of our Party’'s commitment to pro-
mote small scale sector and to control
the growth of monopoly, the Finance
Ministry should consider raising the
excise duty exemption limit from
Rs. 7.5 lakhs to Rs. 10 lakhs in terms
of clearance value. 1 am sure, this
measure will enable a large number
of entrepreneurs to meet the competi-
tion from the big industries, With
a view to prevent the mechan:sed
sector in other words the large sec.
tor from tresnassing into the mediur
and small sector, excise duty pattetrn:
ha; been -modified in the match-bex’
industry with the eitise mechanism
so adjusted as to make it embploy-
ment-orienteg ‘and provide rellef ‘tg
the small and coftaze aectt!r.
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The Balance of Payments position
has been detericrating and I have no
doubt that very shortly we shall have
a deficit of Rs. 5,000 crores.

Earlier the free trade zones had
extremely cumbersome tax conces-
gions available to them,K The Budget
has rightly done away with all other
tax concessions and giveaa total tax
holiday for five years. One cannot
ignore the fact that this industry in
the free-trade zone will be caizring
to the sophisticated industries, and

* the high-technology industries. But,

.'Sir, 1 would suggest a modification
here also. I do not gee gny reason
why this concession should only be
extended to the free trade zone. This
being extended only to the free trades
zone is likely to affect the small scale
entrepreneur. A small-scale industry,
which is 100 per cent export oriented,
and which may have its own land, its
own buildings to avail of the tax con-
cession will have to shift lock, stock
and barrel to the free trade zone. So
my submission Sir, is this concession
of tax holiday of 100 per cent for five

- years be extended to ail 100 per cent
cxport oriented industries, especially

=~ to the small-scale sector because they
would not be able to shift to free
trade zones which are located near
the ports. And if we were to have
this concession only for the free ‘rade
zone, I visualise another problem
oecurring in the future. I foresee a
rush towards the free trade zone to
avail of these facilities. In the future
it is likely that this will become
ciustered and heavily congested. As
such, Sir, I feel that this concession
should be extended to all 100 per
cent export oriented industries in the
small scale sector irrespective of loca-
tion.

This Budget for the first time also
has given encouragement and impor-
tance to reneweble energy sources
ang to promote its utilisation. It has
not only given encouragement for the
utilisation, but also for the plant and
machinery used to manufacture this
energy.
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Solar enegy, energy from bio gas,
energy fro'y winds—these are the non-
conventional and renewable energy
sources which have been encouraged
in concrete fiscal terms in this Bud-
get. The depreciation allowance has
been jncreased to 30 per cent and
with these concessions, 1 feel, alter-
native sources of energy will be for-
seeable in the near future,

The Budget has a thrust towards
the non-conventional and labour in-
tensive industries, and the electronics
industry 1s one example, It is a happy
thing to note that the Finance Minis-
ter hag distinguished between a
domestic company and a foreign zom-
pany. Domestic units engaged ex-
clusively ip the manufacture of elec-
tronic components will now be able
to declare dividends free of tax, I
am sure this will po a long way in
helping domestic companies in com-
peting with the multi-nationals in
this field. Excise duties have been
increased by 5 per cent 2d wvglorem
on all categories of import. This
would net an additional Rs. 250 crores
to the Exchequer. However, this in-
crease of 5 per cent thinly spread
over a wide variety of items with a
few exceptions which are well
merited as otherise it would affect the
small-scale sector and the low income
groups. I think the raising of Rs. 250
crores by a smal] increase would not
have jmpact on prices. 1 think this
would be absorbed by the manufac-
turers themselves, though I wish
there were some methods by which
this could have been made mandatory
for the manufacturers to absorb in
their price-structure.

The excise duty concessions in the
Hand-loom sector are made towards
export promotion and to benefit the
small-scale sector and the poorer
sections wheveas the additional ex-
cise levies are towards rationalising
the present structure and towards
protecting the small-scale secter and
the jow-income groups. In other
words, there are no excise levies for
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raising of general revenue, For ex-
ample the subsidy for production of
controlled cloth—for the dhoti and
saree meant for the poor—will go uPp
to Rs. 100 crores. And this will be
met by increasing the excise duty on
quality textiles and textile articles,
from 10 to 15 per cent. I am citing
this just as an example, which will
Jeave no one in doubt about the Gov-
ernment’s intentions.

In one area, I have a suggestion to
make to the hon. Finance Minister
and this relates to the Budget pro-
posal of 15 per cent duty on news-
print. Although 1 feel that this duty
on newsprint, of 15 per cent was long
over-due. I would suggest a distine-
tion in this, a modification in this, by
making a distinction between English
newspapers and vernacular news-
papers. English newspapers largely
serve the urban elite, whereas the
vernacular newspapers trickle down to
our villages. As such, it is the Eng-
lish-speaking wurban elite which
should bear the brunt of this customs
duty; and it is with this in view, that
1 would suggest that the effective
customs duty, in fact for English
papers, be raised from 15 per cent to
80 per cent, whereas the vernacular
papers be totally exempted from cus-
toms duty. There is also no doubt
that there zre much more advertise-
ments in English newspapers, which
consume & large quantity of imported
newsprint, I think that this measure
of imposing 30 per cent customs duty
on imported newsprint for English
newspavers would also curtail the
unilization of imported newsprint, not
at the cost of information, but at the
cost of unnecessary advertisements,

In this connection, 1 would also
suggest relief to the photographers
who help make our newspapers
magazines more picturesque. Over a
period of years, there has been a very
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substantial increase in the net prices
of films and other photographic
equipment. This discourages frée
lance and budding photographers and
also restricts the growth of those
manufacturing albums and frames
which are generally done in the very
small sector. With 3 lakh box came-
ras manufactured in the country, I
would suggest that the reliet be pro-
videqd to this section which has to
keep our newspapers and magazines
picturesque, by reducing the customs
duty from 100 per cent to 50 per cent,
the auxiliary duty from 20 per cent
to 10 per cent and the excise duty
from 8 per cent to 4 per cent. Thi-;
would pot have any effect on teve-
nue, as the revenue loss would be met
by increase in consumption.

In this Budget, the State Govern-
ment have not gone unnoticed. With
the modification of the Excise-shar-
ing pattern, the State Governments
will, in fact, gain. What the State
Governments should really be eon-
cerned about is where they are get-
tihg it from, and not how they are

getting it and whether their require- *

ments are being met.

s

Now I come fo the basic economics
of the Budget. The Budget is a baro-
met>r of the Government’s economic
direction angq planning. Let no one
be mistaken that this Government
stands for the revival of the weakest,
rather than the survival of the fittest,
The economy in any country has to
be managed by the changes in de-
mand and supply situatinns. Inflation

has to be tackleq by controlling de- -

mand or by increasing supply or by
both. In the final analysis, it iz the
money supbly position in the country
which determines inflation. By virtue
of income-tax concessions +which I
have referred to earlier, Rs. 146
crores sha]l be the additional liqui-
dity available with 25 lakh persons.
It this liquidity was to be directed
towards savings, therae would be no
inflationary effect. With the intro-
duction of 8 new Natlonal Savings



325  Genl Budget, PHALGUNA 19, 1902 (SAKA) '81-'82—Genl. Dis. 326

Certificate carrying an interest rate
of 12 per cent and with the increase
in the bank deposit rates, I am sure
that part of this money would be
directed towards savings. Of course,
the new Savingg Certificates and the
higher interest on bank deposits
would also invite deposits from other
sections.

The key question is whether the
additional liquidity createq shal] be
mopped up by providing stimulants
to investnients and savings, In a
country like ours, the right economic
therapy, in my opinion, would be an
increase in the supply situation with
controlled increase in the demand
situation, with adequate stimulus to
savings. This is exactly what has
been done in this year’s budget. Therc
has been chorus of protests from the
Owoposition Members on the Bud-
getary deficit For some strange
reasons. a balanced budget tends to
have a lot of political appeal, but in
purely economic terms, the relation
between budget deficit and inflation is
not that close, This vear's Budget
envisages a revenue deficit of Rs. 1,243
crores and a capita] deficit of Rs. 567
crores, making a total deficit of
Rs. 1.810 crores which is reduced by
the effect of budgetary proposal< to
the extent of Rs. 271 crores, leaving
an overall deficit of Rs. 1,539 cores.
Jf spending is financed by creating
money to meet these deficits, the link
hetween the budgetary deficit and in-
flation would be direct. The main
question and the main issue is whe-
ther the deficit of Rs. 1,539 crores
would be met by monetary growth
or by additional revenue yield arising
out of increased GNP. That is the
key question. So, let us not have any
phobia about the budgetary deficit.

In a developing country, monetary
growth has to be commensurate with
growth has to be commensurate with
ed 5.6 per cent increase in GNP, a
budgetary deficit of roughly Rs. 1,500
crores is not and cannot be infla-
tionary. The basic idea of the pre-
sent Budget is to trigger growth in
all sectors of the economy so that
there js enough rise in the GNP.

(Interruptions) A budgetary deficit
is and can only be inflationary if the
deficit is met by non-commensurate
increase in the money supply situa-
tion. This is exactly what had been
done in the past. In the past, the
Janata-Lok Dal Government sought
to close the budgetary deficit py the
protection of only one industry and
that was the Printing Press at Nasik.
That was the basic cause for an in-
crease in the money supPly position
of Rs. 1710 crores in 1978-79 which
led to the inflationary pressure on
the country. Even it exists today.

PROF. MADHU DANDAVATE:
What s the percentage of money
supply this year?

SHRI KAMAL NATH: We had
reduced jt by Rs. 800 crores during
the last financial year. This year’s
Budget proposes to bring about an
overall rise in the level of produetion.
it has adequate stimulants for in-
crease in the supply position and
consequen] increase in the GNP, The
increase in the level of production
and the rise in supply position will,
in its turn, satisfy the overall rise in
the level of demand in the country.
It is for this reason, this basic eco-
nomic reason—that we have balanced
our supply, our demand and our GNP
growth—that I applaug the Budget
and it is for this reason that I expect
the nation to applaud the Budget.

Let me take this opporaunity of
reminding the hon. members that
some of the features contain: in the
Budget this year are a rede nption of
our Party’s Election pledges A large
number of them are contained in our
election manifesto. For example, the
reduction of tax burden for the low
and middle income group, formed an
important part of our Party’s election
manifesto. For example, stimulus to
the small scale jndustry formed an
important part of our Party’s election
manifesto.

Before I conclude, let me admit at
least one thing that we have been
rather harsh towards the Opposition
on one count. As the Newspaper
Cartoon said the other day, we have
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denied the Opposition Members a
chance to run down the Budget in
economic {erms. If that gmounts to
suppression, of the Opposition, I have
no alternative but to plead guilty.

MR. CHATRMAN: Shri B. R.

Bhagat.

SHR; B. R. BHAGAT (Sitamarhi):
j thought some one else from that
side will speak.

MR, CHAIRMAN: If you want to
speak after that, then I will call some-
mody elso. Shri V. S. Vijaraghvan.

*SHR] V. S. VIJYARAGHAVAN
(Palghat): Mr. Chairman, I support
the budget. This budget which re-
duces the burden of the common man
and at the same time makes to ensure
the growth of the economy, is an im-
rcrtant step in our onward march to-
wards the golden age of socialism.
This budget is as proof of the fact
that the Government under the
leadership of our national leader In-
firaji is trying to fulfil step by step
the promises even to our people.
Therefore, it is with a sense of grati-
fication thatt I am supporting this
budget. I offer the hon, Finance Min-
ister bouques of compliment for hav-
ing been able {o formulate a budget
like this.

This budget makes provision for
irtreasing water supply electrifica-
tion and 1lays emphasis on family
planning and other essential things in
the life of the community. The bud-
get rightly gives importance to the
well being of the people who are at
the bottom of the society. At the
seme time the hon, Minister has been
otle to find resources to meet the
Flan expenses without resorting to
laxation and thus ensures better
growth of economy.

The annual plan for 1981-82 en-
visages an expenditure of 24871 cro-

——— e e
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res and an income of Rs, 23061 cro-
res. It is a measure of competence
and foresight of the Finance Minister
that he hag been able to limit the
deficit to Rs. 1539 crores.

Sir, this budget can be rightly call-
ed a hudget of concessions, While on
the one hand the Finance Minister
has given considerable concessions to
the middle class, the fixed income
groups, the small scale industrialists,
on the other hand he has provided
welief to the productive sector. He
has thus paved the way for increased
production and reduction in the pric-
es.

Particularly important is the con-
cession given to the income tax pay-
rs. The Minister has done the right
thing in raising the exemption limit
of income tax to Rs. 15,000. During
the Janata Government although the
limit was raised to Rs. 12,000 the
nil slab was retained at Rs. 8,000. I
am happy that the hon. Minister has
raised the exemption limit to Rs.
15,000 uniformly. This will help the
fixed income group. However he has
been able to raise additional resour-
ces through additional levies on cus-
tomg duty.

Having said this I will now come to
certain problems of my Stata Kerala.
Although railways do not technically
come under this discussion, since the
problem of lack of railway facilities
is a part of the general problems, 1
would briefly mention some of them.
The Railway budget has not given us
anything. No developmental work in
the raliways has been undertaken in
Kerala. Electrification of railway
lineg hags been a long standing de-
mand of the people of Kerala but
the railway authorities have not cared
to study this problem, Kuttippuram-
Guruvayur railway line is an impor-
tant line in Kerala. Guruvayur tem-
ple is a very famous pilgrim centre
of South India. It is very sad that no

*The original 5peech was delivered in Malayalam,
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provision has been made in the bud-
get for constructing this line. Simi-
larly no provision has been made
in the budget for the much talked
about coastal railway line. I must
say a word about Palghat area in this
connection. The importance of Olava-
kkode railway division is being
sought to be reduced. This will be
deterimental to the interests of the
people of Palghat. Therefore. I re-
quest the hon. Minister to give more
consideration to the problems of my
State.

Sir, Kerala is being ruled by a Uni-
ted Front Government. But in fact
it is the Marxist party which is rul-
ing the State. I cannot help saying
something about that Government as
I represent that State. The Nayanar
Government has not been able to do
anything to solve unemployment or
control prices. But they have been
able to reduce the value of human
life in Kerala. I would like to quote
certain statistics which have been
given by Shri P. K. Ramakrishnan,
the Home Minister on the floor of
Kerala Assembly  (interruptions) 1
. am quoting the figures given by the
Home Minister of Kerala in the As-
sembly. (interruptions). If Mr. Balan
is contesting it T am prepared to chal-
lenge him on this point. As many as
200 Hindu temples were atlacked.
The actual figure i 600. ([Frt-ryor-
tions) If you have any doubt vyou
can verify it. Similarly, 59 churches
have been attacked. The actual fipure
is 75. According to the Government
statistics 11 mosques were attacked but
the actual figure is 16. 249 murders
are taking place in the State
in the past one year. 23 cases
of rape have taken place. The
number of cases of Harijans atrocities
comes to 253 as per the Govt.’s statis-
tics, But the actual figure is 400, 23
cases of Naxalite viclence has been
reported to have taken place. Upto
1-1-80, as many as 1128  political
clashes have taken place. The num-
ber of political murders comes to 45.
The police resorted fo firing in 6
places. There were five cases of mur-

ders in lock up. At Malappuram, 4
people died in police firing. At Palli-
thura 7 womep were raped by the
police. It is such a shameless inci-
dence that it has shocked the whole
State. But the Chief Minister of
Keralg said that it was a moderate
rape. Sir, what is the meaning of
this moderate rape. I want to ask my
friend Mr. Balan as to what is meant
by this. This is what has been said
by the Keralg Chief Minister, but
I do not want to enter into an argu-
ment with on this point. I would
bring another shocking incident to
your notice, A young man named
Bhuvanedran was murdcred in broad
day light by the police in Trivandrum
lock up. The police tried to put the
dead body in dickey and thus sought
to destroy the dead body but due to
intervention of the neople they could
not do it. The postmartem report bears
ample proof to this. But so far th=
police man responsible for the mur-
der have not been arrested. I want
to ask whether there is any Govern-
ment in Kerala, I would quote anc-
ther instance. A young manp named
Sarasan who belonged to a particular
party in the ruling United Front has
all of a sudden disappeared after he
left that party. He went to his sister’s
house to invite them for marriage
Now there is no trace of him. No-
body knows where he is. Then yoi
might be aware of the deaths that
have taken place as a result of con-
sumption of poisonous liquor. Many
people died and about 400 people are
in the death bed dying inch by inch,
Widespread arson, looting and mur-
der are taking place in many parts
of Kerala. Can my Marxist friend say
in how many places prohibitory orders
are jn force in Kerala. Today the
people in Kerala cannot live in peace.
There is no security of life and pro-
perty of the people. T can quote
figures and statistics to prove this
point,

Another thing I want to draw your
attention to is the notorious spirfit
scandal which has rocked the Kerala
Government. Never before has any
Government given permit to private
party to import spirit. But contrary
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to the past practice the present Gov-
ernment gave permit to a private
party, The Marxist Party has used
this deal to collect party funds. The
State Government has lost more than
Rs. 25 crores in this deal. This money
could have been utilised for the de-
velopment of the State but it has
gone to the private coffers. My friend
Mr. M, K. Krishnan is the Minister
incharge of excise. Sir he was found
guilty of corruption by the Veluppi-
llai Commission. The State Govern-
ment has ordered an inquiry into this
scandal but the order remains only
on paper because no sitting judge of
the High Court is prepared to take
up the inquiry. Two States of Kerala
and Tamilnadu are involved in it
Therefore, the inquiry cannot be en-
trusted to these State Governments,
I humbly request the Central Gov-
ernment to inquire into the scandal
with th help of a Central agency so
that the real culprits are identified
and given exemplary punishment. If
that is not done the people of Kerala
will not forgive us.

The guilty police men who commit-
ted murder in the lock up are at
large. The Marxist Home Minister is
giving them protection, The people of
Kerala should be liberated from a
Government which is giving the pro-
tection to the murderers in the State.
We most put an end to this situa-
tion. (Interruptions).

SHR] A, K. BALAN (Ottapalam):
You have hidd=n the murders in your
own house,

SHRI V. S. VIJAYARAGHAVAN:
Then why don’t you bring them out?
After all vou are running the Gov-
ernment there, The police is under
vou, You can send your police and
find out whether they are being hid-
den in my house, Even if I am not
there my doors are open and your
police can come and find out. If
you can't do it it is your own failure,
(Interruptions). The Kerala Home
Minister is giving protection to the
guilty police men. (Interruptions).
Mr. Balan when such nasty things
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aré happening in the State are you
not ashamed of speaking like this in
the House? Are you not ashamed of
keeping in the Cabinet a man like
Mr, M. K, Krishnan who has been
found guilty of corruption. So don't
challenge us. We can have it there
in Kerala. But don't try to do it here
in this House. (Interruptions). You
will get enough opportunity to speak.
You can then rebut my arguments if
you so like. It js your leader who has
initiateq the discussion here, Your
party will get chance again to speak.
So there is no point in interrupting
me. Let us not get into an argument -
Allow me to speak about the pro-
blems of my area. As a matter of
fact, Mr. Balan's party is too small
for me to comment upon. Their party
may be ruling in two smal] States
in this vast country. It is below my
dignity and that of my party to dis-
cus his party here. It will be an insult
to our party if I start discussing your
party here, So I am not doing that.

Sir, poisonous liquor has been given
to the people About 40 people have
died already. Many are in death bed
with various afflictions. Many people
who consumed this liquor who be-
long to Tamilnadu have also died and
the real figures are not known. In
the Neendakra large scale arson and
looting have taken place. An impor-
tant Minister is suspected to be ime
volved in it. He belongs to a promi-
nent political party in the United.
Front, Recently a youth named Sara-
san belonging to the party of that
Minister left that party ang joined
the Congress-1. It is widely believed
that in order to divert the attention
of the public from the disappearance
of Sarasan the interested party has
instigated arson and locting in this
area, Today, prohibitory orders are
in foree in this area.

Sir, unemployment is a crucial pro-
blem faced by our State. The total
number o unemployed people in the
country is estimated to be 183.23
lakhs. In Kerala the number is esti-
mated to be 18.42 lakhs, That is to
say, that 10 per cent of the tota]l un-
employed people are found in Kerala.
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Therefore, to solve this problem néw
industries should be set up thefe. Un-
fortunately, the present Government
of Kerala has not been able to do
anything in this respect. Public sec-
tor industries in Kerala have been
paralysed, The news print factory at
Vellur hag not been allowed to go on
stream because of labour trouble.
IT.1. in Palghat is not functioning
properly as strike is going on there.
My fervant plea with the Government
of India is that they should take
some steps to solve the problem of
unemployment in Kerala. Educated
ablebodied energetic intelligent, and
youthful men and women of Keralo,
need jobs, But the State Government
has miserably failed in providing
them with jobs, I request the hon,
Finance Ministey to allocate more
funds for Kerala so that we can start
industries there. 1 congratulate him
for providing for the expansion of
electronic exchange in Palghat.

I will say a few words about agri-
culture, The farmers in Kerala parti-
cularly in my district of Palghat are
in distress. The paddy growers are
facing a lot of problems. The cost of
input has gone up considerably. But
the prices of their produce have de-
clined, The paddy growers are not
getting remunerative price with the
result the production has come down.
Because of the increase in the prices
of fertilizers, pesticides and agricul-
tural implements, the farmers are un-
able to make both ends meet. The
United Front Government in Kerala
is creating confrontation in the agra-
rian sector by adopting a policy of
pitting the agricultural workers
against the farmers. They are thus
making political capital out of the
situation. Sir, the agricultural wor-
kers and the farmers are two sides
of the same coin and they should
function in harmony in the (best in-
terest of the country. By pursuing a
policy of creating confrontation in
this gector it is the agricultural wor-
kers who will suffer most, apart
from the loss of production that would
result, This will affect both the ag-
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ricultural workers and the farmers.
This situation should end, The pro-
blems of agricultural workers should
be solved and the farmers should get
remunerative prices. I want to say
a word about cash crops. Kerala is
producing cash crops which earn us
considerable amount of foreign ex-
change. In Kerala, the poor and the
unsuspecting farmers were taken in
by the dazzle of propaganda by the
State Government and started culti-
vating cocoa on a large scale. Today,
they are in acute distress as the
prices of cocoa has almost crashed.
The interests of cocoa growers of
Kerala have been mortgaged to the
cadbourys which is a multi-national
monopoly company by the State Gov-
ernment. The Government ot Keraja
has entered into an agreement with
them to the detriment of the growers
and that is why the cocoa are not
getting fair prices. The Central Gov-
ernmnet should find a solution to
this problem,

SHRI A. K. BALAN: Sir, I rise on
a point of order. Is it a discussion on
Kerala budget or the national budget?
Mr. Raghavan is discussing only the
Kerala budget.

MR. CHAIRMAN: Kerala is a part
of India. '

SHRI V. S. VIJAYARAGHAVAN:
I am proud of the fact that Kerala is
a part of this great country. T am
speaking ag Indian. The party to
which my friend belongs is one which
has no lovalty towards this country,
Your loyalty is towards some foreign
counfry.  (Imterruptions) Is it your
intention to cnnvert Kerala and West
Benga! as a colony outside the Indian
Union. (Interruptions)

SHRI A. K. BALAN: Is it the Kerala
Government which has entered into
an argreement with the cadbourys?

SHRI V. S, VIJAYARAGHAVAN:
Sir the cadbourys were purchasing
coroa initially at the rate of Rs, 15 per
kilo. But thanks to the intervention
by the Kerala Government it has
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been reduced to Rs. 5.50. Is it not
what your Government has done?
Has not your party been benefitted
by that? (Interruptions)

Sir, I am not prolonging this. But
I must tell my friends on the other
side that I was elected to the Parlia-
ment from my own place. But Mr.
Balan had to run away from his own
place and go to some other consti-
tuency to seek elections. He knew
that he would be thrashed soundly
if he had contested from his own
place. Similarly, what happened to
the Chief Minister of Kerala who is
his political mentor, He had to run
away from his native district of Can-
nanore and seek election from Malam-
puzha which is in Palghat. Sir, they
have quite often said that the hon.
Shri C. M. Stephen who is a national
leader had to leave his native State
and seek election from a neighbour-
ing State. What about your own Chief
Minister? Did not he have to go to
the Malampuzha constituency? So
what T am telling Marxist friend is
that they should not cast stones at
rther while sittine in a glass house.
You must stop doing that.

Sir, the budget has given much
needed relief to the people. However,
there are certain problems which must
be attended to. For example, the acti-
vities of black marketeers, smugglers
and other anti-social glements should
be fully curbed hecause their activi-
tie's gre a menace to the economy
More emphasis should be given to
the development of the cconomy.

In conclusinrn I would urge upon
the hon. Minister to consider favour-
ably the problems that I have raised.
Something should bz done for the
development of railway facilities in
Kerala particularly in Palghat. Pal-
gh:y should be declared a backward
district, When the price of paddy was
quite high Palthat was termed as
advancad district. But now the eco-
nomy of Palghat has totally collaps-
ed. I wnuld request th~ hon, Minister
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to declare it a backward district and
start some industries there. Industrial
development can change the comple-
xion of this backward district. With
these wordg once again I extend my
wholehearted support to the budget.
I conclude,

MR. CHATRMAN: Mr. Minister,
Palghat is a beautiful area. You must
visit and do something for it.

SHRI B. R. BHAGAT (Sitamarhi):
Mr, Chairman, Sir, the Finance Min-
ister has presented, according to me,
one of the softest budgets in the
history of Independent India, and
naturally, because he has presented a
Budget with a minimum amount of
taxation and more of relief all around,
he has received boquets from many
sectiong in the country including some
of the Opposition leaders. But, Sir,
there is one class of people, the eco-
nomists of every variety, whether
they are Government economists or
whether they are university econo-
mists or whether they are business
economists or industrial economists or
agricultural economists, economists of
all varieties have condemned this
Budget. You must pause and think
as to why they have described this
Budget as economically unsound.

One expected 2 Budget like this
in a pre-election vear, when the
party in power is going to the polls.
I am surprised that the Finance Min~
ister has chosen the softest options
in the second year of the term of the
Government when he should have
asked the country to bear the burnt
and with all the strength and energy,
he should have brought out all the
instruments to develop or level up
the country’s economy and meet the
crisis, as he described, that the coun-
try is still facing. Last year, he said
that the Budget was of a nature of
a crisis-management.

PROF. MADHU DANDAVATE:
Mid-term poll might be coming.

SHRT B. R. BHAGAT: One does not
know. But this year, he says that
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there has been sufficient progress,
there has been a bumper crop, an
unprecedented crop of 132 million
tonnes nearly 20 per cent rise in the
agricultural production. This was a
yvear in which maximum efforts, fis-
cal economic and other efforts could
have been made, Surprisingly, the
Finance Minister has chosen this type
of a Budget. maybe for short-term
gaing to himself—he is popular today
‘on all counts—and for his party.

Now, let us examine the Budget.
Within the time at my disposal. I
will try to point out the consequences
of the Budget and, maybe at the end
of the year. the Finance Minister—I
hope, he comes again and presents
the Budget—will be sorry for what
he has done in this year's Budget. The
strategy of the Budget is to develop
industrial infra-structure and provide
for, as he says, growth and stability.
Let us examine this.

The Budget that he has presented
is a Budget of deficit. I agree with
the hon, young member who said that
a deflcit Budget is not undesirable.
Actually, even in developed countries
where it is demand-push inflation and,
in an inflationary situation, this idea
of a deficit Budget is not liked. But
in a developing country, it is re-
cognised on all counts that a deficit
Budget is not at all undesirable. You
take certain other defence mechanism
while presenting a deficit Budget.
What is the defence mechanism What
is the tolerence limit of a deficit
Budget? T am sorrv to say, for the
last two to three years, the Govern-
ment in power, the Finance Ministers,
have thrown to the winds al]l the
checks ang tolerence limits. Let us
examine the two Budgets that we
have now and even the earlier Bud-
get of 1978-79 which provided for a
massive deficit of over Rs, 3000
crores. In the last Budget you see
that the deficit comes to Rs. 2000
crores. In this year’s Budget, the
deficit is of the order of Rs. 1510
crores which will escalate by the end
of this year.

Now, you see another exercise
going on for which, again, the inge-
nuity of the Finance Minister is there,
He raiseg the resources without taxa-
tion. Last year, the Budget was pre-
sented in June and, in may, just a
month before, the petroleum prices
were raised and other non-tax re-
venues to the extent of Rs. 3000 cro-
res. This year. again, before the
Budget is presented, in January, the
resources to the extent of Rs. 2275
crores have been raised.

4.05 hrs.

[Sarr K. RasamALLvy, in the Chairl

From petroleum, wyou will get
Rs. 1,100 crores. By increasing the
prices of stael and coal, you will get
over Rs. 625 erores.

Our friend the Railway Minister has
a levy of Rs. 356 crores by way of
increase in rail freights and passen-
ger fares. The net burden on the peo-
ple is much more something like Rs.
40%9 crores—inclusion resources rais-
ed through price hike and escalatory
budgetary deficits, This provides for
the inflationary elements.

You have provided for raising Rs.
800 crores through the tripe B Bonds.
We have heard about the double B
bearer bonds but in fact they are
triple B—the black-money  Bearer
Bonds. I will come to this subject a
little later. But, this amount may
not be realiged.

Nearly Rs, 2300 crores ig provided
by way of resources from the public
undertakings. You have seen that this
year's loss of the public sector is Rs.
74 crores as against the last year's
which was a little over Rs. 50 crores.
Publie sector undertaknigs are un-
healthy. They are incurring losses, It
is a different matter if you bring
about a price hike as you have done in
steel. You know one way of raising
resources is to bring about a price rise
in certain items. In Hindustan Steel
alone prices of certain items of steel
has gone up from Rs, 3100 per tonne
to Rs. 5400 per tonne, that is, a rise of
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Rs. 2300 per tonne. If you adopt this
method of escalation in prices, you can
get Rs, 2,300 crores out of the public
sector undertakings which are incurr-
ing net losses. There is almost 60 per
cent or 70 per cent price increase in
cerlain items of steel. Similarly, in
cement and coa] etc. If you want to
raise public resources, the new philo-
sophy is “Leave it to the market
forces”. You cax do that and get
Rs. 2,300 crores, My point is either
you increase the prices as you have
done in case of stee] and add te the
burden of the people or if you cannot
realise Rs. 2,300 crores, you increase
the deficit! What 1 am concerned
today is not about the constitutional
deficit or about the budgetary deficit
which the Finance Minister has shown.
This year's deficit of Rs. 1,500 crores
may go up to Rs, 2,000 crores. It is
very likely. Everybody knows that you
cannot raise Rs. 800 crores through
triple B Bonds. Therefore, the deficit is
bound to go up to Rs. 2,000 crores. Last
year the Finance Minister has put the
deficit at Rs. 2.000 crores. ] am Very
much concerned that the total burden
on the people is more than what was
last year. Last year, the burden was
Rs. 5,000 crores. Thig year, the burden
is Rs. 2.275 crores by way of increased
price hikes. Add to this Rs. 2,000
crores. Total comes to Rs. 4,500 crores.
Now, what is the tolerance limit in a
developing society like India. What is
the limit up to which a country can
have deficit financing? There are
various estimates. Mr., Kamalnath has

said that if you have a rise in GNP of
5 per cent, you can indulge in deficit
financing of Rs, 1,500 crores. I do not
know from where he got this figure.
But. we have the authentic document,
the Sixth Plan. What does it say? It
provides for raising resources. Jt pro-
vides for a deficit budget, raising re-
sources through deficit financing to the
extent of Rs. 5,000 crores, in five years.
What is the record of the two years of
the Plan? If you take the official
deficit ¢t Rs. 2,000 crores last year, it
is very likely that it is going up to
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Rs. 2,000 crores this year. The total
deficit is Rs. 4,000 crores. How are we
going to finance the Plan? What about
the aspirations of the Sixth Plan in the
two years? The ouflay in two years is
one-third of the total Rs. 97,000 crores.
The outlay is one-third. The deficit
financing is more than two-thirds or
even higher—if the figure is Rs. 4,000
out of Rs. 5,000 crores.

My point is this. This is the new
mechanism in which the Budget of the
country has been prepared; it may
appear very popular; no tax is levied,
no tax resources are raised, effort is
being made to raise resources through
price mechanism or non-tax sources
whea the net burden on the people is
going to be the same. Whether you
increase the deficit by one way or the
other, if the burden on the people is
great, you cannot escape the econontic
consequences, the economic conse-
quence, of this Budget. The economic
consequence of thisBudget is this:
most of the economists who have no
party leanings, analysing the struc-
ture of the Budget and the new in-
novations that the Finance Minister
has made, have come to this conclu-
sion that this Budget will be inflation-
ary: one ecnonomist says that it will
put tonnes of fuel into the inflationary
furnace of the Budget...

AN HON. MEMBER: Dr, Brahma-

nanda.

SHR] B. R. BHAGAT: Yes Dr.
Brahmananda has said it. T agree with
him. Therefore, at the end, what will
happen is that it will distort all the
assumptions of the Finance Minister.

He has given relief to the middle
class; it is a gord thing; at one stroke,
he has taken away 15 lakhs of people
out of 40 lakhs from the Income-tax
net. He has levied no excise duty
except on newsprint. Again it is rather
surprising to see the psychology of the
Finance Minister or for that matter,
this Government, For the first time,
the Finance Minister has levied tax on
newsprint. No Finance Minister over
levied tax on newsprint. We are not
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producing enough newsprint and the
newsprint that ig produced in Nepa or
clsewhere is costly. We claim that ours
is a vibraat democracy, there is
Ireedom of speech, freedom of expres-
sion, freedom to publish. But in a year
when there is no excise levy on other
things, there is levy on newsprint. You
see the psychological factor. The only
political conclusion is that you do not
want that there should be free publi-
city, particularly by the small and
medium newspapers. The big papers,
the chain papers or the jute press will
remain; they are very powerful, they
can import at high cost. But what
about the medium and small news-
papers? They will die, Therefore,
it is a sufferance to democracy,

You claim to have given relief. The
evemption limit has been raised to
Rs. 15,000. But what value has this
amount of Rs. 15.000 today? Already
there has been erosion money. We hear
about it every day; even the Finance
“linister says; the value of one rupee
some time back was 30 paise, i{f came
down to 27 paise, now the latest is
24.56 paise. This is the erosion in the
value of money. If you take that aspect
into consideration, the relief in income
tax on Rs. 15000 only partially neu-
tralises the burdan.

Again, another very clever window
dressing has be¢n done—the introduc-
tion of point-to-point index numbers.
The Finance Minister has said that on
a point to point bases rise in the cur-
rent year price has become 13.5 as
against 20 last year. Even his Eco-
nomic Survey which was presented
a few days earlier than his budget
docs  not take this point-to-point
basis of calculation. Tt takes the
average and if you take the
averages of the last ten wmonths,
the months of 1980 after April 1980 and
upto January 1981 the inflation in the
country is not 13,5 per cent as was said
by the Finance Minister, it is 18 per
cent., Therefore, if you take it from
any account either from the increasing
deficits, the price-rise, raising resources,
raising the prices of the public sector
they all increase the burden of the

people there is no escape from a
rising inflation at the end of
the year. If you see this
Rs. 15,000, what is that income
worth? Not more than Rs. 10,000, if you
see the rise in prices. If you see the
structure and the philosophy of the
budget, whom do you want to help?
The agitating people, people who are
vocal, the vocal element in the society,
the middle-class, the white-collared
people the businessmen and the in-.
dustrialists, For the industrialists the
surcharge on the corporation tax has
been reduced from 7.5 to 2 per cent.
Yet, they are not satisfled. The
more you give them the more they
want. They will never be satisfied
from the Finance Minister's generosity.

There has been gnother class who has
been singled out for his generosity—
the middle-class people. What is the
other class? The rich peasanis, Not
only there is no tax on them but
whereas Sixth Plan called for a
reduction in the subsidies to
the extent of Rs. 200 crores
on food, fertilisers and exports the
subsidies are not only not reduced
in fact they have been increased and
they are likely to be increased further.
Therefore, this is to benefit the rich
farmers. So the prices of fertilisers or
other inputs are not raised. Not only
that, wealth-tax was removed last year
from the agricultural sector so there
has been no effort to tap the resources
from this growing sector. These are
the three classes which have been bene-
fited. What about the vast multitudes
of the poorer people? What about the
rural poor? What asbout your election
promises for the weakers sections, for
the poorer people and for the removal
of poverty? What have you done about
them? You are bringing up 3 million
people from bhelow the poverty line.
The Finance Minister has claimed that
as a result of his rural programmes
3 million people will be brought above
the poverty line. What is the 3 million
people? The Planning Minister the
other day said that the number of
people below the poverty line are
more than 300 million. So by this
programme for this wvast chunk
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-of the people of the countryside
who constitute 80 per cent of
-our population you will bring up
only 1 per cent of the 300 miliion
people above the poverty line. No,
you will not bring them up. 3 million
may g0 up and more than 3 million, as
a result of the policies of the Budget,
wil] go down the poverty line. If
the price index increases by 15 to 20
per cent or at least by 15 per cent
next year, you calculate how many
people will go down the poverty line
and not a single man below the
poverty line will be benefited. There-
fore, this js the situation and we have
-done nothing.

Take the other programmes, The
budgelary figures show that all the
programmes which beaefit the common
people have been either maintained at
the same level or curtailed. Take for
-exemple, rural einploymeni prograinme
it was Rs. 340 million last year—this
year only Rs. 180 million has been pro-
vided and the State Governments will
spend another Rs. 180 million. Even if
you add the two it is only marginal
increase from 340 million to 360 million
rupees. But, there is no guarantee that
the State Governments will have a pro-
gramme like that. All the Centrally-
sponsored programmes of the Govern-
ment of India are being reduced. The
budgetary resources of the State Gov-
ernments have gone down. For the
‘programmes lke the special pro-
grammes for rural development the
provision ig only Rs. 192 crores as
against Rs, 150 crores last year; for
dairy development, it was Rs, 73 crores
last year. Now it is Rs. 52 crores, for
animal husbandry. it was raised from
Rs. 19 crores to Rs. 22 crores. All the
employment generating programmes, all
‘the programmes for development in the
rural sector for the poor people, for the
ctommon people have either been re-
duced or slashed. This is the real
philosophy. The Finance Minister's
strategy is not crisis management; nor
is it growth-oriented; it is not even
Yor stability. It is not even the crisis
‘management which we claimed Ilast
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year. What is the crisis management
and what is the growth in iadustry?
It is only 4 per cent as a result of what?
In energy, the growth is from 6 to 7
per cent on coal, it is only 113 million
tonnes as against 107 million tonnes
lagt year. These are marginal
increases. These increases are not
because anything was done by
Government. Actually, if you take
the public sectors like the rail-
ways etc. the Government have
appointed 3 Committee to improve the
management of the public sector under-
takings. The first report was given on
coal and energy. The report is yet to
be implemmented—three months have
passed; they had recommended certain
basic changes. The result is that there
is a marginal increase from 6 to 7 per
cent on coal production—107 milli .n
tonnes to 113 million tonnes. This is
due to very good indusirial relatious
situation last year, 60 million l2ss man-
hours were lost last year. MMost of the
increase in production is because of
this. There is no crisis nmanagement.
The Finance Minister claims growta.
Can you have growth with this
budget? There haz not only becn
an erosion of value but there has heen
an erosion of mora] standards; there
is rampant corruption; there has been
black-money. According to me the big-
gest damage is done by legalising th:
corruption. A man makes black mon-
ey. Now you just permit him. When
you comopromise with the evil ard
when you compromise with the cor-
ruption and when you gccept the low
moral standards and wken you lezalise
the parallel black money econ~my,
what can you expect? I do nnt know
what the Supreme Court is going to
say on this. But the Finance Minis-
ter took credit for Rs, 200 crores last
year and Rs. 800 crores this vyear.
Is this a permanent scheme? Possibly
this triple B. Scheme wou have an-
nounced for three months. You are
making a provision for this for the
whole year. Next year and next to
next year it will be a source of finan-
cing your budget. I ask: is it a
permanent scheme? You have accept-
ed or you have legalised the parallel
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econuiny in this country by this sche-
me, Now, when you have such a
situatio.,, there cannot pe any growth
in the country. The public manage-
mont lacks efficiency and moral cha-
racler in this country. Not only money
value is falling there is erosion in
moeral values with the prevalence of
rampant corruption. Public under-
takings are af a standstill. If you
are to go item by item, you will see
that they are going down; the public
management is going down. There
cannot be growth in this country.
Therefore, 1 think the Finance Minis-
ter should have chosen the harder op-
tions and should have asked the na-
tien to grid up its loins by taking
the hard swift and effective steps.
Following the line of least resistance,
he would only face a more dangerous
situation. He will repent it later
on, at the end of the year.

MR. CHAIRMAN: Prof. Ranga.

PROF, N. G. RANGA (Guntur):
Mr. Chairman, Sir I have listened
very carefully to what my hon. friend
Shri Bhagat bas said. He was a
Finance Minister also for some years.
He was there in one or two Minis-
tries He has earned his share of the
experience in framing and supporting
the Budget of these days in this
House. There was also the other
friend Mr. Biju Patnaik.

SHRI B. R. BHAGAT: 13 Budgets
I have defended.

SHRI N. G, RANGA: We are re-
minded of these days. We are re-
minded of that literary-figure Rip
Van Winkle. They have had their
share in all these things. They have
heard us from the opposition doling
out the same kinds of arguments and
yet they do not seem to have gone
any the wiser. They repeat the same
things again and again. Some of us
are Economists, . .
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PROF, MADHU DANDAVATE: You.
were sitting here in the opposition.

PROF. N. G. RANGA : I was Leader
of the Opposition. When I was hear-
ing my friend Mi. Venkataraman
making his speech I was just wonder-:
ing, What else he could have done.
What else [ would have said if I
sat there? | was there in the Opposi-
tion for two decades, I think I was
on this side for as many decades, let
me tell you, But all the time I
was never g Minister. That is the
difference between these friends and
myself. One thing that I resember
is this. The very first budget that
Mr. C. D. Deshmukh presented in this
House was a deficit budget. I hail-
ed it. I am an economist. 1 have
taught economics for quite a large
number of people who happen now to
be Ministiers in various States. We
are also economists. There was
another economist from the London
School of Economics Dr. V. K. H.
V. Rao. He was the one man Wwho
came to me., and congratulated me
for having the courage to support
a deficit budget. My hon. friend ac-
cuses Mr. Venkataraman for having
ventured to introduce a Deficit
budget. 'What else he could have-
done? If they had been on this side
what else they could have done?
They were in power also. How can
you escape from deficit financing?

The next thing that T want to em-.
phasise is that there is a virtue in
deficit financing. I told you about it
last time. For the satisfaction of my
Communist friends, I tell yeu this
again. They want to deal with the:
big barons. Ome of the best ways of
doing it is this. My hon. friend now
says that people are going to be bur-
dened. Which people, Sir? There-
are ‘people’ and ‘people’. Rich people
certainly. Yes. They shall have to
shell out the money. People very
much above the middle class level
will have to shell out the money.
There iz no doubt whatsoever. My
frieng Mr. Biju Patnaik was saying,
that you have raised the prices of’



347 Genl. Budget, MARCH 10, 1981

[Prof. N. G. Ranga]

-coal, steel and so on, you have raised
hundreds of crores thereby, is that
not taxation.

14-29 hrs.
{MR, DEPUTY-SPEAKER in the Chuir]

He said; Why have you not in-
troduced it here? You could have
introduced it here. Sir. What is
wrong in the Government doing it
that way? There is nothing wrong in
it. If you take the total amount of
production that is coming from these
two spheres, coa] and steel, you will
fing "that the private enterprises’
share is very small. It is of a very
small percentage. The rest of it
comes from the Government. So why
.should Government not do it? Do
‘they mean to say that Government
‘should not have any funds at all?
In that case how would you have all
these oils, kerosene petrol and all
the rest of them which have got to
come from the Arabian deserts. You
have had to pay for them:. We cannol

bargain for them. Can you escape
from paying for them? No. All that
huge bill has got to be paid whether
you are in power or we are in power.
1f Finance Minister’s job is that, it is
his burden. We have said all that.
People ought to be able to bear that
burden. So he has raised these
prices. Where is anything wrong in
that? You said, the consumers are
-going to pay for it. Well, who are
these consumers? Not those who are
living in poverty line, not those living
in palmyrah leave huts. My hon.
frieng Mr. Patnaik was saying, he
was going on a padyatra in Orissa.
We have been doing ‘it every day
when we go to our villages. Most of
these villagers in our country live
today not in RC roofed houses but
they live in Palmyrah-leaf huts and
jhopdies. People living in small cot-
tages do pot have to pay any tax.
People living in towns and cities have
got to puy the tax.

*81-'82—Genl, Dis. 848

The richer people have got to pay
the tax. Let them pay it because
they can affordq to pay. How can
they pay? Well, it would come in
the way of further construction. So
far as those people who are living in
their own homes, multi-storeyed
buildings, big bungalows and so on
are concerned, they need not pay any
more. But if they wish to expand
their housing facilities, they will have
to pav because they can afford to
pay. Those who can afferd to pay
have got to be made to pay in order
to finance any budget.

Now, from the Opposition speeches
we have to take out the points. What
is it that you can say against this
Budget? Can we say that it is
against the peasants? Is it not a fact
that with this budget the same price
has come to be paid, come to rule in
the market also? In spite of the fact
that there has been bumper crops, as
my hon. friend has also acknowledg-
ed, the prices are higher than in last
year, though not completely remu-
nerative, but not less unremunerative
to peasants than they were earlier.
Are the peasants happy or satisfied?
No, they are not happy. But they -
are not unhappy. Their dissatisfac~
tion is not growing. On the other
hand, they are satisfied with the Gov-
ernment because this Government
has come forward with the declara-
tion that it stands for payment of
remunerative prices, stands for parity
bettween the agricultural price and
other prices as far as it is possible,
as far as it cap be achieved and it
wants to try and give a fair deal to
the farmers. What about the agri-
cultural workers? Are not the agri-
cultural workers the Harijans? Are
they not backward classes and tribal
people? Have we not been able to
make provisions for all these people
more than what we have done last
year, much more than what our
friends have done during the last 2
or 3 years when they were in power?
Now, the population oy these classes
of people are growing year after ye#r
in cumulative effect and we are mek-
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ing provisions for all these people.
Have we not dane it for the Harijans?
Have we not done it for the Girijans?
have we not done it for the agricul-
tural labour also in several of the
States? We have been trying to in-
troduce a prescribed minimum wage,
enforced minimum wage also.

Now, 1 will come to other class of
people, the middle class. My friends
have conceded the point that the
middle class have been satisfled. They
have been catered to. You say that
concessions have peen given to 15
lakhs of people. But those who are
depending on them are many
more than 15 lakhs of people.
And opn top of it there must
have been at least as many
as the number who might be
afraid that they might be cought hold
of by the [ncome-tax Officers or they
might come within the mischief of
the Income-tax Officers and now
those people are getting the satisfac-
tion that they are free from this kind
of nuisance hereafter. In that way,
easily 50 lakhs of middle-class fami-
lies are freed from the clutches or
fears of the Income-tax net that you
have. Is it not a big relief for &ll
these people? Al]} these people have
been given , not tampered with but
have been given insurance against
the inflation. The limit has been
raised from Rs. 12,000 to Rs. 15,000.
What does it mean? In between
there has been inflation, price rise
there has been. Therefore, up to
that they have been given insurance.
Similar insurance has been given also
to other tax-payers at various stages.
My hon. friend was afraid of wealth
tax. For that, the exemption limit
has been raised because of the rais-
ing prices also. Is that wrong?
Estate duty exemption limit has also
been raised. Is that wrong? Can
they find fault with any of these
concessions? Has he pampered these
multi-millionpaires? He has not
done that. The only thing that he
has done for them is the Export and
Impoft Bank; he is going te create
it in order to enable them to borrow
and invest more and more, carry on

their enterprises in a bolder manner
and earn more and mare for our
country and provide employment.
That is an employment oriented
move. And that is a move that has
been called for for a very very long
time. We have been asking for it
and he has established it this time.

I personally feel that it is a peo-
ple’s budget. My friend, Shri Bhagat
has conceded that it has played for
the platform and he has tried to make
it as popular as possible. I was just
wondering how and what sort of
magic there would be with Mr.
Venkataraman, how he would be able
to bring any kind of budget at all
But he has brought it and on top of
it he has made it popular and he has
shown how by reducing these limits
in various directions in a discreet
manner, he would not be sacrificing
the tax revenue, on the other hand,
he might be able to raise more. He
did it last year and at that time, we
thought that he was taking too big
a risk. He himself must have been
having many many fears also, but his
optimism has been justified and he
was able to raise more. And for
this year also, let us hope for the
same,

Al] these friends have been talking
about black money. Have we not
been having black money all these
years during the post-independence
days? I remember several times
when Pandit Jawaharlal Nehru was
wondering in the Congress Working
Committee, as to what is it that we
could do in order to catch hold of
these people. After a time, a minis-
terial colleague of his, who is a
greater moralist than Pandit Jawahar_
1lal Nehru himself, if he could
be, that was Mr. Tyagi, introduced
for the first time a kind of freedom
fo all these people to bring back their
money and make it a white money.
He did succeed, but not much, Later
on, agein a second effort was made
during the Emergency, This is now
a thirg effort. There would have to
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be many more efforts. Even then
where is the guaraniee because those
people are cleverer than our tax
gatherers, than our Finance Minis-
ters? That is why they are making
miillions and our Finance Ministers
continue to be beggars, and yet we
have to catch hold .of them. Can we
catch hold of &all of them at one
stretch and by one effort? Look at
the dacoits. Day after day you are
getting the news, here one gang of
dacoits has struck and at another
place another gang of dacoits, snd
yet the police do not give up their
hunt. Similarly, the Finance Minis-
ter has to go on with this. You will
be catching hold of some people, and
some people woulg pe escaping the
net.

Then, they are talking about our
morality. Less said about it the
better. There were Ministers and
Ministers, there were charges and
charges, pmveEl and unproved and
yet they are carrying on on every
side. You cannot very well refuse
to shake hands with a man just
merely because there were allega-
tions against him. You have got to
deal with him as an honourable man
unti] it js proved and in the same
way, we have to carry on with the
public life. I do not want this kind
of secong hand sermons about mora-
lity, and. also about poverty.

My hon. friend was talking about
Orissa and the poor people suffering
for hundred days in a year, not
having a morsel of food to eat. We
know how s0 many people who have
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come into public life and who started
with only a few lakhs as their capi-
tal have come to groan under the
burden of crores and crores of rupees
that they have made. Do we not
know them? Is it not known to
everybody? Why name them? Yet,
they were able to be content while
all these people were suffering all
these years. They also founq it
possible to be on the side of
Jawaharlal Nchru when I was
fishting him from the opposition
or on the side of Indira Gandhi
when 1 was fighting from the
opposition. They found it also
more  comfortable, Now, on the
opposition, side suddenly they open
their eyes; that is why I liken them

to Rip Van Winkle. My friend Shri
Bhagat mentioned about the people
below the poverty line in this coun-
try and he said that by the end of
this year more people would go down
the poverty line. Then, we should
stop the increase in the population.
Yesterday, my friend, Shri Brahama-
nanda Reddy was dealing with it. I
cannot agree with him in saying that
there should pe only one child or
none. That would be getting us into
trouble; the same kind of trouble
that had defeated us in 1977 elections.
We cannot afford to do that. We
cannot go against the maternal insti-
tincts of our mothers, sisters and
daughters.  Therefore, my slogan
would be one or two children. It can
never be one or none. But of the
slogan is one or two it would be
possible to enforce. We can do it
with the cooperation of everybody.
Would everybody pe willing to éo-‘
perate?
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SHRI B. R. BHAGAT: The Chinese
have gene to one only now.

PROF. N. G. RANGA: My hon.
friend iy quoting Chinese, Sir. There
was that great leader, Mao-Tse-tung.
He said, 1 do not believe in popula-
tion control. If an atom bomb were to
come down and destroy 200 or 300
millions, 1 want another 300 or 400
millions stalking our land and so on.
The same Mao-Tse-tung was obliged
to eat his own words and try to en-
force population control. They have
not succeeded with all their dictator-
ship, In a democratic society you
cannot very well control population
as well as we would like to. We can
only do it through persuation. We
can do it by offering incentive also.
For that Rs. 140 crore is being pro-
vided by my hon. friend, the Finance
Minister, more than what they had
done earlier. But while this popu-
lation explosion is going on, it is not
possible for any Finance Minister,
any Government, any magician in a
country like ours, purdened, as it is,
with more than 600 million peopls
with all their fertility, thank God fot
it, to go on lifting people from above
the poverty line in a progressive
cumulative manner without the co-
operation of everybody.

My hon. friend was talking about
s0 many millions of man hours were
lost during last year. Vesterday only
some of our friends were saying, just
because my hon. friend, the Finance
Minister had the courage to introduce
that Bill about LIC Employees, we
are going to launch a huge campaign,
never ending campaign over the
whole of the country in order to ﬁsﬁt
4230 L.S—12

this Government at every stage. It
is this kind of a thing which is res-
ponsible for al} our troubles in our
country, They are responsible, as my
hon. friend Mr.  Brahmsnada
Reddy said yesterday for keeping
down the production rate in coal-
fields, in many other places also. In
other democratic countries, England,
France and West German—not
Ttaly—is not Opposition cooperating
with the Government? Is Opposition
going to the street for anything and
everything? Is Opposition doing
reseéarch work in order to find out

what all different pew methods of
opposition that could offer from the

streets jn order to prevent any kind
of progress on the production front?
But al] that is being done here. In

spite of it this production front is
being maintained in our country.
Last year we had more production
than earlier in spite of all this Sir.
Now that only shows that democracy
is working and this Government is
able to make this demorcy work also
without any need for Emergency.
My hon. friend have been going on
saying one after another leader,
“Oh! Emergency is going to come;
we know it is poing to come: Indirajl
has got in her hankerchie! because
they want it.” Last time they
achieveq some dividends and they
seem to think in their desperation
that they will be able to get divi-
dends this time also. But Indiraji
has been wiser. Our friends also
have become wiser. We are not go-
ing to have Emergency. We would
invoke the aid of the people, co-
operation o the people, And we
have done it. We have shown it the
other day. More than 20 1akhs of peo-
ple came over here. The other people
were asking: “where did you get all
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these croreg of rupees from? Why
did you waste it?” They call it a
jumboree. If people have their own
holiday, do you call it a jumboree?
It people were to have a march in
order to demonstrate their satisfac-
tion, do you call it a jumboree? If
people were to come over here in
order to demonstrate their faith and
support, continued support, and con-
tinuing support in Indira Ji’s leader-
ship, do you call it a jumboree?

I have also led peasants’ marches
long before many of these friends
have come into public life. I made
lakhs of people to come along with
me. 1 marched also, even here in
Lucknow in 1978-79 while these
People were there in power running
the Janata show, at the head of the
sugar-cane growers. Why did we do
it? We did it in order to demons-
trate the strength, the organized
strength of the kisans. Why have we
welomed this Kisan march this time?
Diq we have enough time? We gave
only 15 days’ time. They rushed like
anything. Who paid for it? ‘They
themselves paid. I know. I vouch
for it. Somebody came forward, he
was good enough to offer Rs. 25,000
or Rs. 30,000 as advance; and then
he made collections. Many of our
people who came over here, began
to abuse these people. They said:
“You are Shylocks. You have col-
lected every paisa from us.”

MR. DEPUTY-SPEAKER: Many of
those who came on that day
saw Parliment. At least I am
happy that they would have seen
Parliament for the first time. I
am very happy about it. (Inter-
ruptions). If thosg people who are
in the villages come to Delhi, what
harm is there? The Opposition parties
should have welomed it. Should peo-
ple always be there in the huts?
should they continue to be there, and
die there? 1 congratulate the Govern-
ment for having brought, any party
for having brought them to Delhi—
whatever might be the expenditure.
‘They have done their duty.
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PROF. N. G. RANGA: Thank you,

SHRI R. L. BHATIA (Amritstar):
They have been gefting only tiheir
votes, but never shown them Parlia-
ment.

MR. DEPUTY-SPEAKER: Let it te
anybody. I am very happy lhe pea-
sants of our country who had not seen
Delhi and Parliament, were forced to
come, or somebody arranged for them
to come., I congratulate those people.

Mr. Ranga, you carry on, (Inter-

ruptions).

PROF. MADHU DANDAVATE: Sir,
inadvertenily you have gone on rzcord
saying: “I am glad that the Govern-
ment brought them here.”

MR. DEPUTY-SPEAKER: No what-
ever it is, I said ‘anypbody’ Govern-
ment or anybody. (Interruptions).

SHRI R. K. MHALGI

(Thane):
rose. ’

MR. DEPUTY-SPEAKER: Mr. Mhal-
gi, ohe minute. Theré Y= a saving in
Tamil. Mr. Ranga, vuvlease sit cown.
The Kural says:

“Uzhuthundu Vazhvaar Vaghvaar,
Matirellaam Thozhuthundu Pin Selpa-
var.”

That means, “whoever ploughs the
lang is the person equivalent to God.
All people have to follow him as his
followers, as we worship God.” Those
gods were brought to Delhi and every
one of us saluted them. That is the
achievement of the Kisan Rally.

SHRI R. K. MHALGI: It would have
been better if you had said this from
this side.

PROF N. G. RANGA: I am very
glad, Sir, that my hon. {riend Mr.
Venkataraman is foliowing the progres-
sive policy that he had initiated in
Tamil Nadu, in encouraging the edu-
cated young people who are unemploy-
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ed, to take to self-employment, in start-
ing small industries, medium scale in-
dustries and giving them every possi-
ble encouragement. If there is any-
thing special about this Budget, it is
that, Sir. I see now a'l over India a
new hope being kindled in ilhe hearts
of these young people 1{o start these
small etnterprises. From Rs. 10 lakhs,
he has raised it to Rs. 20 lakhs, as
the limit for the Capital of these enter-
prises. Let them  raise that money.
Where from would they get it? There-
fore there are these rural banks, there
are these nationalized banks and all
the other various financial institutions
that he is creating. 1 would Yike him
to do one thing—to cee that in everv
district, there is one stecial officer
whose business it should be to go round
the high schools and colleges, and let
ihem tell what are the new opportuni-
lies that are being made availabie now.
With the help of Budget policies and
also with the help of State Govern-
ments’ industrial poliey, it is for them
to start new enlerprises and go ahead.
He has given a sample so far as match
industry is concerned, he has given a
sample so far as handloom weavers
are concerned, he has given a sample
so far as powerlooms are concertned
and so many other industries are con-
cerned. It is in this direction that we
have got to develop in our country.

If you go to Tamilnadu yoa will see
how many people have taken t{o new
enterprises. If you go to Jullundur, if
you go to Ludhiana you will see
how they are doing it. I want that
every State should bubble with these
new enterprises coming up. Who will
organise them? Tf possible, a pre-
ference should be given to backward
classes and the SC young e:tucated peo-
ple. They should be taken from
schools and colleges and they should
be encouraged and helped to start all
these enterprises. But who would help
them? Somebody has got to help them,
That {s why I want that some special
officers should be appointed every-
where. Apart from that do we
or do we not want sel?-help? We want
self-employment on a large scale in our
country. Why? We want that more
enterprises should he started not by
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Krorepatis but by lakhpatis. We want
them to start al] these things. There-
fore I want my hon, friemd the
Finance Minister to explore ways and
means by which he can possibly send
some people there who have got the
gift of the gab, who can go and reach
the so-called blackmoney barons and
persuade them to invest their money
in the construction of houses for urbam
middle classes. Our towns are dying.
Bombay is dying. Only day before
yesterday, Hindu came out with an
article how Bombay is dyiag. Calcutta
is nearly dead. Other cities are also
dying. Now these cities have got to»
be renovated. Hundreds ol crores of
rupees are needed for every city-
Where from can we get the money in
order to construct more and more
houses? Will these people in posses-
sion of black money be encouraged to
put their money over there instead of
putting it in the retai] trade and in the
wholesale trade?

One of the ways by which the poor
people can be safeguarded from the
evil effect o inflation is through the
civil supnlies. All over India, ot &
State level, at the cooperative level, at
the central level, theze shops have got
to be organised by the Government,
and the essential commodities must be
placed at a reasonable price, whem
possible at less than the cost price for
the poor people. A sample is being@
given here by raising a special levy on
textile production and using it for sub-
sidising standard cloth. It is a very -
good innovation that is being started
now, and I want it to be expanded so:
that more and more essential commodi-
ties can be brought within its ambit,
and poor people can be protected fromr
inflation while at the same {ime, richer
people, well-to-do people and uwot so
poorer people would have to [ ay mare,
that is the market price, for anything
more than the minimum that would be
allowed for every individual Of
course, there is scope for corruption
in this direction, there can be a lot of
inefficiency there can be lot of loss of
materials also. But in spite of these
things, we have got to face these dan~
gers, we have gof to face them bravely.
In spite of all these things, there should
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be an approach which should protect
our people from the ravages of the in-
flation while ail the time, the richer
people, the people who caa afford to
pay can be made to pay in this manner
for the benefit of the poorer people.
Let us tell the masses sobout it, let us
tell the rich people about our social
objectives. They applaud our Minis-
ters when they go abroad, then they
say, “let there be a dialogue between
the north and the soulh. The rich
countries should finance the poor coun-
tries and so on.” What about the rich
people here in our own country per-
forming their own duty towards the
poor people in our country? This is
one of the ways by which it can be
done. This Government has got hold
of it. Budget is an  instrument for
doing it. T wish all the good luck for
the Government in this direction.

Finally, I congratulate Shri Venkata-
raman. 1 also congratulate Shrifuati
Indira Gandhi, our leader, for having
had the genius and good luck in choos-
ing him as the Finance Minisier.

SHRI R. L. BHATIA (Amritsar); Mr.
Deputy-Speaker, many points raised by
Mr. Bhagat have been replied by our
revered leader Mr. Ranga. His inilial
reaction to the Budget has been that
it is the safest Budget, and he also
considered that the middle income
groups have been helped by this Bud-
get, But he probably realised that he
is sitting in the Opposition. He said
that economisfs opposed this Budget.
Well, economists are certainly dismay-
ed, because they were thinking that
Mr. Venkataraman had no choice but
to raise the levies, he would increase
taxation and this Budgei would be a
very big deficit Budget. But all their
prophecies have been falsified and
they are dismayed. Their reaction is
being combated by Mr. Bhagat.

The second thing that I would like to
point out is that this deficit Budget was
a necessity, because of the circum-
stances in which this country is
placed. The oil bill which used
to pe Rs. 800 crores has now
exceeded Rs. 5000 crores. There

MARCH 10, 1981

'81-'82—Genl. Dis. g6o

has been a continuous drought
in this country for two years and our
exports have fallen because of the fact
that the developed countries are put-
ting impediments on our exports. In
these circumstances we have no choice
and at the same time we want that
development should take place. All
those friends sitting opposite have been
critical of development, whether it is
the rural employment or the Food for
Work Programme or any other pro-
gramme. Where is the money?
The money has to come from
the Budget. Our Finance Minister
was very thoughful. I congra-
tulate him. All he could possible
do was to reduce the gap. Probably,
this gap would have ucen furlher re-
duced if the bearer bonds were allow-
ed to operate. But due to the Supreme
Court's intervention, il was not possi-
le. The desired effect of Rs. 1,000
crores if addeq to bridge that gap,
would have been hardly Rs. 500 crores
or so. Therefore, I say  that this
Budget provides a modicum to the low
and fixed income groups as well as to
the corporate sector. For this, I con-
gratulate him. He has gor the laurels
of the Press which is usually critical
and they have also congiratulated him.
They say that the housewife has been
spared. They have also stuted that
middle income group has been benefit-
ed. This is a middle zlass budget, and
it is also the best Budget ever since
independence. Therelore, I congratu-
late the Finance Minister that he, with
his dedication and sincere effort had
tried to place the Budget in such a
manner that all sections of the society
have welcomed it,

Coming fo the tax concessions, the
income-tax exemption limit has been
raised to Rs. 15,000. In this way 15
lakhs of people are out of the income-
tax net. This is a big thing and the
middle income and fixed income groups
have been suffering all these years. It
is for the first time that the Finance
Minister hag been abla to take care of
their problem and they deserve it
most and 1 congratulate him for
this. The standard deduction of
Rs. 5000 will also help them
and they can also now go in
for dividends and other facilities



361 Genl Budget, PHALGUNA 19, 1002 (SAKA) '81-82—Genl. Dis. 36a

that are available to them. I think
the income group of Rs. 2,000 per month
will be out of net of 10 lakh and
all those people with an income of
Rs. 2,000 per month wili not have to
pay income fax. BSimilarly, the sur-
charge of 5 per cent on the corpdrate
sector has been  reduced. This Will
help our industrial growth. 7The re-
duction of income tax on corporate
sector to the extent o! 2.7 per cent
will also help in the productioti. Excise
levies have not been levied. All our
friends were expecting that there
would be more levy on excise duty and
the duty will be increased considerably.
But all their hopes have been belied.
The Finance Minister hags taken care
that without having any levy he has
been able to manuge his budget.

15 hrs.

1 wanf to congratulaie the Finance
Minister because he has token a very
bold step with regard to the small-
scale sector. All those companies in
the small-scale sector who are engaged
in producing ancillary goods or are
working for the larger groups and pro-
ducing goods for them-—for them an
8 per cent cut in the levy has been
done. Any large concern which will
be giving raw materials to the small-
scale sector who will be producing
gonds for them will be out of this
levy. It is a big step forward and I
am sure this single step will help the
small-scale gsector to increase produc-
tion and boost the economy.

The exemption limit for wealth tax
has been raised from Rs. 50,000 to
Rs. 1.5 lakhs, which is another lauda-
ble measure for the people of this
country.

For improving industrial production
and checking inflation, there have
been certain steps taken by him. The
infrastructure committee formned under
his chairmanship has done a commend-
able job. For increasing the produc-
tion of coal, energy, cement etec., this
committee has been formed and it has
done well. We are seeing in the last
three or four months, there has been
a. great increase in the production of

these things. There has been increase
in coal production gnd the railways
have been able to have more haulage.
Theré have been changes in the Rail-
way Board also, They have also taken
info consideration the fact that coal is
a very essential commodity and it has
to be moved efficiently. As a result,
6 per cent more electricity has been
produced. The other day the Deputy
Railway Ministerr was making state-
ment that all those thermal plants
which were using coal used to have
stocks for just 1 or 2 days—some were
even clused forwant of coal—now are
having on an average 25 ‘days’ coal
stock, which is g very helthy develop-
ment. With this increase every month
I am sure conditions will improve and
we will have more and more electri-
city. Nature also has been kind to us.
There have been good rains and the
agricultural sector will not be con-
suming that much as they have been
doing in the past. This will help our
economy.

We find that there haz heem ‘8.7 per
cent increase in coal proijuction. Some
where it was reported in the press that
some of the pitheads are full of coal,
just awaiting transport. It this is the
situation, I am sure the economy of
this country is going to move very
fast.

All these things are very well done,
but apart from that, we must look into
the Government expenditure also. 1f
he could reduce that, it will further
help our economy ani reduce deficit
financing., Government expenditure is
very large and he must locok into it.
If any reform is done on that side, it
will help our economy.

Secondly, you must build up buffer
stocke of foodgrains. At one time,
there was a buffer stock of 20 million
tonnes. Now it has been reduced to
about 10 million or so. It is very im
portant that in this country where we
have such a large population, we must
have a very big buffer stock of food-
grains. Also, we must increase the
number of fair-price shops and Im-
prove our distribution system., There
is no doubt that we have an efficient
distribution system, but it needstobe
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exiended. It has to be extended to the
villages also where the people need
esgential commodities. At the same
time, the State Govemments must be
warned that some fair-price shops are
not working properly. People have a
grouse that though the gonds go to the
fair-price shops, they are pilfered and
blackmarketeers take advantage of it.
The poor man for whom the scheme
has been enunciated must be the bene-
ficiary. This must be ensured and the
State Governments must be warned
about it. I must say come thing about
the Bearer bonds. My hon. friend in
the opposition was saying that it is
something immoral and that we have
compromised with immorality in in-
troducing this scheme. Black money
economy is a great problem in this
<country. It is not only a problem of
doday, it was a problems of the past
also. Successive Governments have
been trying to deal with this problem.
When the Janata Government were in
power, they tried to stop the genera-
tion of black money by de-controlling
all essential goods. What was the
mesult? The result was that all the
zich people made money at the cost of
the poor people. But the generation of
black money continued even during
their tenure. That is why I say that
it is a national problem. Let us all
2hink how we can stop it.

In the past, the Government brought
forward three or four schemes. In
some places they were successful but
not in other places. The intention of
the Government is to, somehow or
other, lay their hand: on the black
money, unearth it and stop the further
generallon of it. It has been our ex-
perience that the business men are too
clever. We conducted raids on them,
we flerrified them, but still it was not
a success. Now the Government have
come forward with this scheme to tap
this source. Something has to Le done
1o stop the parallel economy, which is
playing havoc with the economy of
this country.

Of cowse, there can possibly be
different schemes. Some people may
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say that Government should permit
them to build houseg and no questions
should be asked as to where the
money came from, Another sugges-
tion was that thay should be allowed
to start new factories and no questions
should be asked about the source.
Our experience has shown that we
must give them some allurements.
That ig why we have come forward
with these bearer bands, No income-
tax officer will ask a question or
know who is the purchaser. Since
this safety value has been praovided,
it is boung to be a success. Let us
hope that it will be cleared soon by
the Supreme Court, where it is pend-
ing, It is a bold move which the
Finance Minister has made ang it is
bound to be a success. When I went
to Bombay, I talked to many busines-
smen. They all told me that they are
waiting for the decision of the
Supreme Court, I hope that the
Finance Minister will be able to col-
lect not only Rs. 1,000 crores but even
more, which will help him to reduce
the deficit financing and thus make

the economy stronger.

Since I come from Puajab, if I do
not say anything about my State,
Finance Minister will think every-
thing ig well with Punjab and it has
no problem, Most of the people
think that the Punjabis are a happy
lot, they have a good economy and
they have no problems. I do concede
that they are slightly better Ilot,
compared to the people in the ¢ther
States. But the important question
I want to ask the Finance Minister is
what the Central hag done for Punjab,
Do they want to reduce a developed
State to a backward State? Take any
figures you like, investment of LIC or
nationalised banks you will find that
the Centre has not helped Punjab at
all,

Our first problem is the price of
wheat. You have not declared the
price of wheat, When the prices of
all agricultural implementgs and in-
puts have gone up, you must givén in
adequate price for wheat. I would
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request the Finance Minister, who is
a very bold man, to have a compre-
hensive agricultural policy, which will
have a relationship with the inputs of
agriculture. Unless you have such a
comprehensive policy, the agricul-
turists will go on demanding more und
more prices, which will ultimately be
harmful to the consumerg in the
towns, So, one day you will have to
find a solution to thig problem, by
having a policy which will have some
relationship with the other inputs of
agriculture,

Secondly, the urban ceiling law has
done much harm to the agriculturists
in Punjab. People living around
Amritsar, Jullundur and Ludhiana,
where the urban ceiling law applies
are very angry with us, and rightfully
s0. They are the people who are
growing vegetables for us. But now
their land has been taken over,
If they want to marry away their
daughters, they cannot raise money
over that land ang i¢ they want to
sell it for any other requirement,
they are unable to do it because of
the urban ceiling law,

SHRI R. L. P. VERMA; (Kodara-
ma) Why do they require money for
the marriage of their daughters?

SHRI R. L. BHATIA: Do you come
forward to help them? They have to
help themselves,

SHRI R. L, P. VERMA: Why should
they raise money over the land?

AN. HON. MEMBER: Why should
money how will they marry?

SHRI R, L. BHATIA: Without
money how they will marry their
daughters? Perhaps they have no
problem of that kind there,

Since you are re-considering the
urban ceiling law and an amendment
is going to be made, I would strongly
request you to leave the lands around
the cities and this will be a big thing
which we expect from you.

AN HON. MEMBER: It is urban
ceiling, )

SHRI R. L. BHATIA: Yes, urban
ceiling.

Coming to the industrial sector,
only 13 per cent of our income comes
from the industrial gector as compared
to 26 per cent in Maharashtra, So,
give us some big industries—I have
no grouse if Maharashtra is getting 26
per cent income because our Educa-
tion Minister is looking or staring at
me, but I request that we may also
be given a chance of organising indu-
tries in Punjab. The Centre must
invest there because ours is a border
State and the private sector does not
come forward because it is a border
State. There have been three wars
also previously there. So, the private
industrialisty are shying. So, I
request that at least the Government
shoulq start some factories there,

We are producing 60 lakh tonnes
of sugarcane and we have requested
you to give ug six sugar mills, but
we have not been given the sugar
mills. I do not know why. When
we are producing that much cane,
why are you permitting the Punjab
agriculturists to prepare gur when we
need sugar very badly? So, we
request you strongly that Punjab
must be given sugar mills so that
Punjab may be able to ytilise this
cane properly,

Against the 36,000 wagons of steam
coal last year, in 1880. Punjab got
only 5,000 wagons. What is this
treatment being given to Punjab? Is
it because we happen to be slightly in
a better position otherwise? Is this
the impression in your mind? Why
the industries in Punjab be starved
for that? You yourself allocated
36,000 wagons per year and only 5,500
wagons are given to us. We strongly
protest against this king of attitude
and we want the steam coal supplies
to be enhanced.

The Punjab Government hag also
written to you about the container
terminal at Pragati Maidan, The
Punjab exporters are wunable to
change thelr goods and send them
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onwards to other countries through
Bombay. They need a place where
this container system which is in
vogue now be effected and this is a
very small favour which you can do
that in Pragati Maidan. Punjab ex-
porters should be permitted to utilise
the container service for this. There
was a concessional freight rate for
exportg to the exporters from Punjab,
The railways have withdrawn that
concession, I do mnot know the
rationale behind it. Formerly it was
in vogue, but now it is again with-
~ drawn. We are at the tail end of

India and deserve consideration what-
ever the consession was given to us
has been withdrawn. So, it must be
restored again,

I would like to say a few words
about the Thien dam. I spoke about
it in the last Budget also and you were
kind enough to promise to look into
the matter. The Indian Government
has paid Rs. 100 crores to Pakistan in
the year 1960 through the intervention
of the World Bank for yse of the
waters of the river Ravi, The water
of the river Ravi is fowing to Pakis-
tan and for 11 years no decision has
been taken gbout it. Why?

Last time when we met you and
requested you, you promised to help
if the Centre has no funds and the
Centre ig unable to build this, we are
going to beg ang borrow from the
World Bank and from Punjabis
living abroad and we will produce
all that money. Kindly permit us to
construct that dam. This is a very
big question before us. We are sll
very keen about it. Punjab is mostly
an agricultural State and we are
starving for energy, We _are only
getting B hours for our agriculture
and 6 hours for our industry. This
is a project which can help us.
Therefore, the Centre must come for-
ward and take a decision, Whenever
we come to you, you say it iy an
inter-State project. Let the Centre
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build it. I.et the decision of the
Prime Mknster be final and we will
abide by it, The dam must be cons-
tructed,

Lastly Punjab has contributed
425 million tonnes of ioodgrama to
the Central reserve out of our total
reserve of 59 million tonmes. You
see what Punjab is doing for the
Centre. Out of 5.9 million tonnes of
foodgrains, in the last rabi crop,
Punjab gave you 4,25 million tonnes
which ig practically more {han 78
per cent. Why ig Punjab treated like
this? Why is there no Central public
industry in Punjab? Why are not
six sugar mills coming to Punjab?
Why is there not a good case for an
atomic power station for Punjab?
When we are starving for =nergy,
why don’t you give us an atomic
power plamnt so that we solve our
problems. We are the granary of
India, We will give you more food-
grains if you give ys more power.

With these words, I gsupport the
Budget.

*SHRI N. SELVARAJU (Tir-
uchirappalli): Hon. Mr. Deputy
Speaker, Sir, T am greatly honoured
to participate in the discussion on
the General Budget of 1981-82 that
has been presented to the House by
our hon, Minister of Finance. I
happened to see a delightful -artoon
in an English daily of the capital
three, four days back, hich denoted
the happiness of the housewives of
our country. In this cartoon a house~
wife was kissing on the cheek »f our
hon. Finance Minister, which ia
other words heralded the new ara of
budgeting in our country,

In one stroke 12 lakhs of people
have been taken out of the incometax
net, The incometax rate for incomes
between Rs. 15001 and 30000 has been
substantially reduced. Yesterday, my
hon. senior colleague Shri Brama-
nanda Reddy paid unreserved

‘mommalspeedxwudellvmdln'ramﬂ.
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encomium to our hon. Finance Minis-
ter for thiy manna from him so far as
12 lakhs families are concerned, Our
Finance Minister expects to mop up
about Rs. 800 crores of unaccounted
money through his Bearer Bonds
scfieme, If hig expectations are ful-
filled, then I am sure that he will
suo0 motu raise next year the income-
tax exemption limit from Rs. 15,000
to Rs, 25,000 I wholeheartedly wish
for the resounding success of the
scheme of bearer bonds.

This Budget will naturally create a
conducive climate for generating
. savings which will consequently lead
to greater industrial investments,
The Budget should really be the
potential instrument for ushering in
an era of plenty and peace for the
people of our country and our Finance
Minister can take his rightful credit
for this in his 1981-82 Budget. Here
I would like to draw hig attention to
the fact that only 60 per cent of the
installed productive capacity is being
presently utilised. The ravaging
inflation and the raging price spiral
demand 100 per cent utilisation of
installed productive capacity. But
it is well-high impossible because of
presistent paucity of power ~oupled
with inadequacy of wagons for round
the clock movement of coal to the
centres of productive activity spread
all over the country, The Thermal
Stations in our country are producing
power only to 40 per cent of the
generating capacity. How can omne
expect to have full utilisation of
installed productive capacity and also
ensure that the power needs of
potential industrial capacity being set
up are also met? I am a born
optimist, yet I get a creeping cold on
my back when I see the fast 2nvelop-
ing power crisis in the country,
The Tuticorin Super Therma] Station
and Ennore Thermal Station in Tamil
Nadu are often subjected to the vaga-
ries of coal supply. 1f the power sup-
ply is reduced, then naturally the pro-
duction will decline in both industrial
and agricultural sectors. Consequent-
ly, there will be widespread scarcity of
essential commodities. The hon. Fin-

ance Minister should formulate plans
for averting such a catastrophe. The
Central Planning Commission has ad-
mitted that 20 per cent of gur popula-
tion, that is to say, 25 crores of people
are below the poverty line. The Cen-
tral Planning Commission has also
averred that in Tamil Nadu out of 5
crores of people 3 crores of people are
belo%w the poverly line. While unem-
ployment is 8.5 per cent in the coun-
try, it is I8 per cent in Tamil Nadu.
The alarming decline in industrial pro-
duction will take more ani more peo-
ple below the poverty line and crores
of young men will be thrown to the
wolf of unemployment. The hon.
Finance Minister should ensure that
hel contributes to the welfare of
people through his effective financial
management of the country.

He was forthright in declaring that
the bank employees draw Rs. 30 crores
annually as overtimes. He must also
be knowing the sqanderingof valu-
able foreign exchange by the incessent
foreign trips of Chairman of Export
Promotion Councils, their Members and
their staff. It is regrettable that the
exports of our country are not keeping
pace with the expenditure incurred by
these people. The former Finance
Minister Shri T. T. Krishnamachari’s
Expenditure Tax Act had heen revoked.
The Expenditure Commission has been
unceremonously dismantled. I wish
to humbly suggest that uncontrolled
expenditure adds fuel to the fire of in-
flation. The hon. Finance Minister
should do something to control the
public expenditure.

Out of 935 major and medium irri-
gation projects taken wup since
1951, only 540 have been completed.
This has enabled to enhance the acre-
age of cropped area from 133.2 million
hectares to 174 million hectares in
1978-79. But we are irrigating only
30 per cent of the cropped area. If we
complete the remaining 395 major and
medium irrigation projects expediti-
ously, we will Be able to irrigate addi-
tional 52 million hectalas. We will
oot only achieve self-sufficiency in

- lfoodgrains production but also will
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bave surplus for export and earn fore-
ign exchange. We should take energe-
tic steps lor completing all major and
medium irrigation projects,

Though we have been talking for
decades about Ganga-Cauvery link-up,
yet our financial constraints compe] us
to have this in our perspective plan.
But in order to ensure effective use of
available waters, which now go waste
into the sea, we should link up Maha-
nadi with Godavari, Godavari with
Krishna and Krishna with Cauvery.
All these four massive rivers of sou-
thern States should be linked up so
that the southern States of India be-
come the granary for the world as a
whole. I am sure that our Finance
Minister with his visionary zeal will
devote his energies towards the reulisa-
tion of this laudable objective,

1 was expecting that schemes of
economic and industrial importance
for Tamil Nadu will find a place in
1981-82 Budget. Though our Finance
Minister may have his own compul-
sions, yet I demand that Sethusamud-
ram Project should be included in
1981-82 Budget, When this scheme is
ir:»':lilt.trrnentéd1 the salt from Tuticorin
can be carried to Eastera and North-
Eastern States and the coal from Bihar
fields can be brought to South, with
considerably low shipping freight. The
international shipping also will save in
diesel and in time. Originally this
scheme was to cost Rs. 25 crores and
now the cost is estimaled to be of the
order of Rs. 100 crores. If we further
delay this, the cost of the project may
reach astronomical figures. We have
the Dredging Corporatinn of India and
the drédging will cost only Rs. 60
crores. The Sathusamudram project
is nothing but dredging. It should be
taken up right now for the economic
well being of Southern States,

The very name of Tamil Nadu
evokes sweet memory of river Cauvery.
It is not that Cauvery is benefiting
only the people of Tami] Nadu. The
State of Kerala depends upon the sup-
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ply of foodgrains produced on the
banks of Cauvery. Now the people
of Tamil Nadu are dreading the day
when Cauvery will hecome dry because
of the intransigence of the neighbour-

ing States of Karnataka and Kerala.
If 5 crores of people of Tamil Nadu
are made to become the denizens of

the arid zone of Tamil Nadu because
of drying up of Cauvery, it will defini-
tely hurt the neighbouring States also.
The Centre should impress upon the
State of Karnataka the necessity for
having negotiations on the lasis of
1924 Agreement and this water dispute
should be settled soon amicably., If
the Centre fails in getting this done.
the consequence will be beyond des-
cription.

Similarly, the drinking water supply
to the City of Madras is becoming the
serious concern of the pevple of Mad-
ras. During the Chief-ministership of
our leader Dr. Kalaignar Karunanidhi,
the Veeranam drinking water scheme
was started and it was being executed
vigorously. But it was halled later
due to some inexplicable reasons. In
1976 when Tamil Nadu was under the
President’s rule, our hon. Prime Minis-
ter in appreciation of the drinking
water problem of the people of
Madras anaounced the supply
of water from Krishna river
to Madrag city. The preliminary
works were started and this scheme
is under consideration. Now,
our hon, Chief Minister of ‘Tamil
Nadu, Thiru M G R, has annuounced
the scheme of Kattalai river water
supply to Madras, which would cost
Rs. 500 crores. Veeranam scheme
was costing only Rs. 25 crores and at
the most jt would have gone up to
Rs. 50 crores. But Kattalai scheme
will ultimately cost Rs. 100 crores
by the time it is completed, besides
creating chaos in the matter of irri-
gation facilities for the farmers of
this area, I demand that the Centre
should not give its sanction for this
scheme when the State of Tamil
Nadu forwards it. We cannot afford
to waste public money in fanciful
schemes to be implemented by in-
competent State Government.
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Today in Tamil Nadu there is 60
per cent power out which is also due
to the inefficiency of the State Gov-
ernment of Tamil Nadu. The Kar-
nataka Government should be made
to realise how jmportant it is that
Hogenakal Thermal Scheme should be
given concurrence quickly. Any de-
lay in this will prove very harmful
to Tamil Nadu, Similarly, the
Madras sea coast has been proved to
be the fittest place for implementing
the Ocean Thermal Energy Conver-
sion scheme, which will be the per-
manent remedy for recurring power-
crisis. This should not also be en-
trusted to the State Government. It
must be taken up by the Centre
forthwith if the State of Tamil Nadu
is to be saved from certain decima-
tion.

A few minutes back, our hon.
Deputy Speaker reminded the House
thmt the one who tills the land is the
Lord of the world and all others are
his supplicants. On February 16, 1881
the capital saw the unswerving de-
voting of more than 2 millions of
farmers of oupy country in the leader-
ship of Shrimati Indira Gandhi. In-
spite of the fact that 80 per cent of
our people is engaged in agriculture,
the plight of agriculturists js pitiable
and the standard of living of these
people is the lowest in the country,
They feed the nation and yet the
nation is not meeting their needs.
They are not getting remunerative
prices for their products, The insecti-
cides should be given free to them,
it possible ang if that is not feasible,
the subsidy on insecticides should be
increased. Similarly, the subsidy on
fertiliser should also be aised for the
benefit of farmers. The gugar is be-
ing sold at Rs. 8 a kilo and yet the
sugarcane cultivators are getting
throw-away price, They should be
given a fair price for their sugarcane.
Similarly, the paddy price should be
eguivalent to that of wheat. The
Agricultural Prices Commission
should look into this and do the
needful.

When the foundation-stone of
Salem Steel Plant was laid in 1970
=,
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by our respeSted Prime Minister and
our Dr. Kalaignar Karunanidhi, the
investment was about of the order of
Rs. 350 crores. Today the Salem
Steel plant has become a re-rolling
mill. It shouldq be restored to its
original plan if it is to survive.

We have near Tiruchirappalli the
BHEL Factory. In order to have an-
cillary units nearby, the Government
should acquire 10000 acres of barren
land available near Siruganam and
establish ap Industrial Estate. The
Parambalur, Thuraiyur and Lalgudi
taluks of Tiruchirappalli district
should be declared as industrially
backward areas ang all the allied in-
centievs and concessions for setting
up industries should be extended to
these taluks. Lalgudi is 12 miles
away from Tiruchirappalli We have
a Cement Factory and also a sugar
factory on the way. There should be
direct telephone connection between
Tiruchirappalli and Lalgudi. Here, I
demand that the hike in the charges
of telephone calls should be preduced
to some extent.

I conclude my speech jompliment-
ing the laudable efforts of our hon.
Finance Minister which go to the
well being of the middle-class people
who are the backbone of the nation.

SHRI VIRBHADRA SINGH (Man-
di): At the very outset 1 would like
to congratulate the hon. Finance
Minister for presenting a Budget
which has peen widely acclaimed by
all sections of the people throughout
the country.

It is perhaps for the first time that
a Centra]l Budget has been presented
which does not seek to raise addi-
tional revenues by resorting to more
direct taxes or excise levies. It is a
pragmatic and forward-looking Bud-
get which is designed to give relief
to the middle classes and improve
the lot of the poorer sections of the
people.

The Finance Minister also deserves
appreciation f6r a most forthright
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appraisal of the economic situation
and for the pragmstic and practical
approach to the economic problems.
The Finance Minister hag very right-
Iy stated in his Budget speech that
when the present government came
to office in January, 1880 it inherited
an economy which was in shambles
and which was peeling under the im-
pact of the economic mismanagement
of the previous Janata and Lok Dal
governments and the core sectors of
economy such as coal, energy and
railways were facing a crisis situa-
tion. As a result of all this, the GNP
in 1970-80 fell by 4.5 per cent and the
prices rose by 21 per cent. There-
fore, it was very natural that the
first task before the new government
was to take immediate remedial
measures to tone up the economy and
put it back on the road to recovery

ang growth

As a result of all this and also
because of the fact that the food
production in the year 1980-81 was a
recorq production and is likely to
exceed 131 million tonnes, definitely
the economy js in a more robust
condition that it was when this gov-
ernment came to power. As a result
of this all, the G.N.P. is likely to
increase by 6.5 er cent. This is by
no means a mean achievement keep-
ing in view the conditions from
which we came.

It is gratifying to note that the
Government has been able to check
inflation though it has not been able
to check it fully. The rise in prices
is a matter which is causing a great
concern not only to the Members of
this august House but also to the
country at large. This is a matter
which the Government will have to
face very squarely because it is
affecting the poorest sections of the
people more than anybody else,

I would urge ypon the Govern-
ment and the hon., Finance Minister

to take stringent measures and all -

possible measures to arrest the price-
rise. I may tell you and also the
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hon. Finance Minister that if nothing
is done in this direction immediately,
we, as a ruling party, are likely 1o
lose our face vis-a-vis the public who
definitely expect very strong mea-
sures from us on this score.

Now. I would like to take this op-
portunity to highlight some of the
problems of the Hills, particularly,
Himachal Pradesh from where T
come. The problems of the Hills,
whether itis Himachal Pradesh, the
hill districts of U.P. or any other hill
area, are basically the same, There-
fore, what I am going to say about
Himachal Pradesh is also applicable
to other hill areas. Let me first say,
Sir, that we the people of Himachal
Pradesh very much appreciate the
efforts that have been made by the
Government for our development so
far. But, at the same time, there is
an increasing feeling in Himachal
Pradesh and in other hill areas also
that there has not been a proper ap-
preciation of our problems both by
the Planning Commission as well as
by the Government.

There has been a tendency on the
part of our planners to formulate one
plan and make it applicable to all
parts of the country without seeing
whether it js good for all the areas or
not. It is & wellknown fact that due
to geographical and other reasons, the
problems of the hills are quite diffe-
rent from those of the plain areas.
Also the problems of one part of the
hills differ from that of the other.
A plan which may be very good for
the plains may not be so for the hills
or vice versa. It is for this reason
that we have been asking for many
years that a separate cell should be
created in the Planning Commission
manned by people who are well
acquainted with the problems of the
Hills to study the problems of the
hills and to formulate plans for
them. XKeeping in view their special
problems be for the real advance-
ment of the hill areas.

Sir, once again, I wish to reiterate
this demand. I hope the Government
will take some immediate action
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about thig matter. I am very glad
to find from the budget proposals that
this year the Government has provid-
ed Rs, 82 crores in the pudget for
the special hill development pro-
gramme, I welcome this. It will
go a long way to mitigate the hard-
ships of the people. The main prob-
lems facing Himachal Pradesh and
for that matter, other hill areas are
lack of communications—road, rail
and air, acute shortage of drinking
water and problems caused by reck-
less felling of trees. These are the
basic problem we are facing the hills
today, So far as roads are concern-
ed, T am glad that Himachal is some-
what in a better situation than other
hill areas. Even in Himachal Pradesh
there are still so many areas which
do not have roads and where people
have to walk miles in order to reach
road-head. There are some greas
even today where even mules cannot
go and the people have to carry their
goods either on their back or on the
back of sheep and goats. Can any
development be possible in such a
condition? It is a wellknown fact
that roads are a pre-requisite for the
development of any poor or back-
ward grea. ] am very sorry to notice
that the funds have been allotted to
Himachal Pradesh for construction of
roads in the Fourth Plan are very
specially keeping in view the fact
that the road construction is g very
costly affairs in the hills as it involves
a lot of rock-cutting, etc. At this rate
this basic facility cannot be provided
even in the next Five Year Plans.

I would, therefore, urge upon
the Government to provide more
allocations for the construction of
roads, Similarly, it is very essential
that rail and air link should be pro-
vided in Himachal Pradesh ag alsn in
the other hill areas. I am very sorry
to puint out that perhaps Simla is one
of the few State capitals in the coun-
try which even today does not have
any airport and Himschal is the only
State in India where not even a single
inch of new railway line has been
constructed since Independence. ] do

not know why this border State has
been ignored so much py the Govern-
ment. The construction of roads and
provision of railways is very impor-
tant for industrial development of the
State and alsp the air link is essenlial
not only to provide facilities to the
people of the State but also to promote
tourism which has great potentia]l in
this area.

Sir, I must point out that Himachal
Pradesh has vast potential for gene-
ration of hydro-electric power. Just
now, Mr. Bhatia, from Punjab was
saying that there was power crisis 1n
Punjab and agriciilturists were not
getting power. Well we are next door
to Punjab. You develop our hydro-
electric resources and we will provide
electricity not only to Punjab
but algg to the entire northern Iandia.
Himachal has a proven capacity lo
generate 10,000 MW of electricity.
QOurs is a small State and is not able to
generate this much power on its own.
It is hightime that Centre should come
forward and assist in generation of
hydro-electric power which would meet
the power needs of northern India. I
hope the hon. Finance Minister will
pay attention to this matter,

Sir, I welcome the raising of income
iax limit from 8,000 to 15,000 thus free-
ing 15 lakh assessees from paying in-
come tax out of a tofal number of 4
million assessees. The Finance Minister
has also given some tax concession to
the gssessees having income ranging
from 15,000 to 30,000. By this another
1 :unillion assessees will benefit, In fact,
each and every assessee has been bene-
filed by the budget proposals because
the nil slab has been raised from 8,000
to 15,000, I think this is a good measure
and the Finance Minister deserves to
be congratulated for this. As a result of
this, the Income Tax Department will
be able fo concentrate on the bigger as-
sessees thereby plug all the loopholes
which are the source of generation of
black-money in the country,

Sir, thankg to the vision of Pandit
Jawahar Lal Nehru and the foundation
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laid by him. The public sector is play-
ing an important role in the economy of
the country and it has to play even
greater role in the years to come. How-
ever, it is very disappointing to find out
that all is not well with the public sec-
tor. Whereas some units are doing
well there are others which are lagging
behind. As on 1st Octobe-, 1980 there
were 189 Central pubiic s:.lor unitc in
the country with a total investment of
Rs. 17,000 crores. Now, instead of
earning any profit and thereby aug-
menting the resources of the State all
the units put together lost Rs. 32
crores in the year 1978-79. This isa
very sorry state of affairs. Everybody
supporis the public sector. But at the
same time we expect that the public
sector enterprises should be able 1o
stand on their own feet. They should
be able to contribute substantially to
the economic development of the coun-
try. 1 feel that the public sector enter-
prises should be first of all run as

commercial ventures and not as
Government  departments. They
should also be made to give

a satisfactory return on the invest-
meats made on them. There should
be a proper Management policy
in these public sector units and for
employing people to man them. I think
that the time has come when we should
think about constituting an All India
Service on the lines of the other All
India Services to man the public sec-
tor units. I would urge upon the
Government that the Public Sector En-
terprises Board, PSEB as it is called,
should be upgraded and given the
status of the Union Public Service
Commission so that it can fulfil its role
in a proper manner. Government
should see that public sector enter-
prises are dispersed and located in the
backward areas of the country andin
all the regions of the country. They
should not concentrate in one particu-
lar region. In this connection I would
like to say that not a single major
public sector unit has been set up in
my State of Himachal Pradesh even
though it has the necessary climate
conditions and infrastructure for the
.?etting up of many such industries.
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If all the areas are the not provided
with public sector unifs I don’t think

we can hope to have a national com-
mitment for the public sector, as is
desirable. One very important point
which I would make is that there is
no doubt that the country has made
tremendous progress since indepen-
dence in all spheres but ajl our pro-
gress seems to have been multified by
the tremendous growth in population.
It is one thing which is eating up very
vitals of our country. No matter
how much we progress in agricul-
ture, in industry and in other
fields, we always seem {0 ke l.gging
behind. There are more mouths to be
fed, there are more :odies to be cover-
ed, there are more houses to be pro-
vided. This is one important point
which must be taken note of. This
country and this Governmeni should
pay utmost importanve to the famiiy
planning programmes in this country.
A lot of good work was done in the
70s in the field of family planing pro-
grammes. Lhring ithe emergency also
much good work was done thoigh
some mistakes were also committed.
But in spite of that, one can say that
emergency period proved to be 5 water-
shed so far as the population control
programme is concerned. But after
1977 the word ‘family planning' became
a dirty word in the vocabulary of the
Janata and Lok Dal Governments.
They gave a go by t{o this very im-
portant National programwse. Though
we have Tteturned {o power with
massive majority we also seem to
have been inhibited somewhat by
our experience of 1977. Though we
all talk about family planniag
I don't think there is the neces-
sary zeal and enthusiasm on the
part of the Central Government or the
State Governments to implement this
programme with vigour. The success
of our development plans, the success
of our efforts to eradicate poverty, the
success of our programmes to give
socio economic justice, all these things
will depend to what extent we are able
to control our population. This is a
vital programme which requires the
full attention and the support of the
entire coumtry.
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Finally, Sir, I would like to con-
gratulate the Finance Minister for his
decision regarding .the reorganisa-
tion of the LIC. It is a very good de-
cision, a decision which should have
been taken long ago. I hope by creat-
ing these 5 independent hodies in com-
petition with each other we will be
able ta foster g spirit of competitive-
ness among the units and thus improve
the functioning of the LIC and they
wil] also be able to penetrate into our
villages. It will also lead to [better
service to the policy holders, Thereis
also one thing which T would like to
say in this connection. Iu spite of the
, fact that life-expectancy has increased
very much in this country—(people
now live longer than what was the
case some years back), the premium
rates have not detreased. There must
be a downward revision of the pre-
mium rates so that more and more
people can take to life insurance.

There is one more thing which I
would like to say in the end. A
serioug source of financial drain on the
public exchequer to day is the cost of
delay in the execution of projects in
the country. Hardly any project is
completed in fime. It usually takes
years before they are completed. It
adds to the cost of the project and also
it adds to the loss of production. Al
this happens because of the delay in
the completion of various projecis.
According to one estimate, one days
delay in the commissioning of a major
power project cost the country Rs. 20
crores. One crore in electricity charges
and rest in loss in industrial produc-
tion.

I would therefore urge upon the
Government to give serious considera-
tion to all these points. With these
words, 1 once again thank the Finance
Minister for the balanced budget he
hag presented I may also point out
that our party under the leadership of
Shrimati Indira Gandhi, are committed
to take this country forward and to
give the socio-economic justice to the
people. I believe that the budget pre-
sented by the hon. Finance Minister is
an important instrument to achieve
this end.
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DR. A. KALANIDHI (Madras Cen-
tral): ] rise to congratulate the Hon'ble
Finance Minister on  presenting his
second Budget for the county.

At the outset, I wish to congratulate
the Hon, Finance Minister on oneor
two aspects. First, the raising of the
exemption limit for lower, middle class
income tax payers wiil give them a
sigh of relief. Perhaps, the Finance
Minister has been actualed hy the idea
of sparing the Income-tax peisonnel
for actively unearthing the hidden in-
come among sources which are vulner-
able. I would have heen particularly
happy if the exemption limit was rais-
ed to Ks. 20,000 which, [ hope he will
do in the course of next year, with the
inflationary spiral generated by this
Budget will warrant him to do.

Second, I do really appreciate his
axe descending on L.IC., the mammoth
organisation which has belied all ex-
pectations. Its cost of workingis out
of all proportions to the services ren-
dered by it. LIC shouid be regionalised
to mop up regional savings and to ree
direct them for regional development,

On the whole, the Budget has given
some sops for the Jirect tax payers.
By indirect taxation, the Budget raises
an additional resource of Rs. 271 crores.

. 'This additional taxation is no doubt
;ight and it has pacified quite a nums.
Yer of interests which feared ihat the
Budget will bleed themn white, This
Budget iy merely 5 repetition of the

) m I.S-—ll

thm’-

-hutyw'snudzﬂ.m ideals .and as-

pirations. The forces for good or evil
that were generated, ‘during the last
year will. work with re-dmbhd vis-
our .in 1981-82

On'the whole, the hun. Finance
Minister need not be complacent. He
has given & wrong twist to the econo-
my. He is under delision that .the
production can be increased by appeal-.
ing to the sweet senses of the capitalist
producers. He is also under the mis-
guided impression that 6.5 per ceat
growth rate will be schieved by ferti-
liser import and by higher farm pro-
duction. In this, he is banking upon
norma] seasonal conditions, He has
been extremely lucky in having the
seasonal conditions very favourable
last year. The Budget for a country
like India should include provisions
against failure of production in Agri-
culture and Indusiry due to abmormal
weather conditions. He could have
easily done it by -making thoughtful
provisions for increasing production of
0il seeds and cotton. For want of it,
the seasonal conditions will play hide
and seek. The Budget balanced on
razors’ edge will topple and produce
disastraus consequences.

With regard to curb on !iteracy and
information, imposing of 15 per cent
ad valorem on newsprint will be a
check on information aad publicity.
It will handicap the spread mass lit-
eracy and enlighiment, I hope the hon.
Finance Minister will take note of the
consequences of this imposition of new
customs levy on Newsprint, After all, -
the revenue exper:tahon is a meagre
amount of 21  crores, which he caa
afford to forego for the purpose of
spread of information in a democracy.

With regard fo incenlive to save, the
Budget, I am sorry fo say, does not
promote incentive to save. What with
the higher Income-Tax exemption,
there is a possibility of generating lar-
ger savings. The Hon'ble Finance
Minister should see that the Bank
rates of interest are in conformily with
the prevaiing market rates. The pal=
try rise othalf-a-per cent in thn Baak
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Rate for Time Deposits will not give
the much needed iacentive. Therefore
higher rate of interest for Time De-
posit may be prescribed. The nation-
alised banks have great powers with
them. But, they have not learnt to use
them for the benefif of the public, to
enable them to save and invest in
Time Deposits,

The daagers of. Deficit Financing.
The 'Hom-Finance Minister has Jeft an
‘uncovered gap ‘of Rs. 1.539 crores.

The overall deficit lust year was
Rs. 1975 crores while the budget esti-
mate for 1980-81 was actually Rs. 1455
crores. The increase of Rs. 520 crores
was not expected then. The overall
deficit for 1981-82 has been estimated at
about 1539 crores and what with inter-
national and internal situuation this
budget deficit is sure {0 mount up to
Rs. 2000—2500 crores. The hon, Fin-
ance Minister is minimising the the
importance of deficit financing by
holding before us that pfoduction will
increase, and that the deficit will not
cause any inflationary consequences.
In 1980-81 itself the price rise was to
the tune of 17 per cent and with this
massive deflcit financing one can ulti-
mately expect the price level to rise
up to 25 per cent.

This is a repetition of 1970's. The
hon, Finance Minister skould have
forestalled the inflationary effect of
deficit financing by slizing the mount-
ing unproductive expenditure, ranging
from Defence fo Asian Games,

Now ahout the reduced States’ share
from the taxes. The States’ share of
the taxes in-1981-B2 was estimated at
Rs, 42.08 crores compared to Rs. 37.92
crores in 1980-81. The Centre's share
of the net tax revenue will be Rs. 10,266
crores as against Ks. 0341 crores in the
current year. In this, the States are
the losers. More of the excise revenue
should be re-directed to the States, so
that they may meet rural development,
water ‘supply, rural ronds and other
developmental activities. In this, the

TT-p2esienl, D 988,

current hu.dget is. retsiping all ﬂn
tentuml of ld‘f yur‘l hudzot )

Now lomethln: about the lnck of em-
ployment_generation. ~There is in the
budget a significant - absences, provi«
sion of resource for employment gene-
ration. The Central - plan outlay fdr:
the States is Rs. 8,860 crores for the

" current year. They promote capithl-

intensive industries. Thelr capability
to generate employment is very meagre,
taking -into consideration the massive
unemployment  problem, especially
among the urban educatad and techni-
cally qualified persons. The budget
could have been more welcome, if it
had contained provision for employ-
ment generation, both for rural and
urban areas. With the rising spiral of
prices and massive unemployment
problem staring in the face, the bud-
get, 1 fear, will aggravate the econo-
mic problems for 1981-82. I wounder
whether the hon. Finance Minister
can afford to be complacent.

Haviag injected a inassive dose ol de-
ficit financing and having magnified
the Inflationary situation the hon.
Finance Minister is fondls hugging
Bearer Bonds. He Thopes that the
Bearer Bonds will mop up the black
money and work in an anti-inflationary
way. But practically the persons who
would be expected to cont-ibute to the
Bearer Bonds do not touch it with a
pair of tongs, because they are afraid
that their anonymity will be finally re-
vealed, if not to the party in power,
but at least in course of time to the
next party which comes to power.
Then, perhaps the climate will not be
so fine as it is now. Therefore, T
would request the Minister to give
complete protection to those people
who are investing in Snecial Bearer
Bonds. Just as in the post offices, they
give stamps and other postal stationery
to anybody who asks for them--and
those persons remain anonymous fof
ever—the indentity of the purchasers
of the Bearer Bonds need not be re-
vealed at all to 'any one. If this s
emured we ¢an get much more incoms
from the sale of the sngctalnurur
Bonds. So, :mlcomtu“ch«agfn
principle.
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ter to devise other means:for mop-
ping up black money. This black

‘money is pressurising urban property.

Where there was one calm dwulli.ul '

place, there stands at present a multi-
storied flat, 8 monument of specula-
tion, an imau of black ‘money. Thus,
black money perpétuates itself, I
request the hon. Financé Minister to
devise some methods to tackie the
‘black money, not only when it appears
overtly, but also in all the subter-
ranean passages through which it
TUNs,

The hon. Finance Minister is wear-
ing afeather in his bonnet for signifi-
cantly raising the income-tax limit
for the salaried and the lower middle
<class. This is only a smal] grace,
Perhaps by thig act of the Finance
Minister, pockets of certain sections
may be happy. But the country is
looking up to the Finance Minister
fTor devising ways and methods for
soclving the inflationary problem, the
unemployment problem, for narrow-
ing the wage spreads and for better
equity in income structure.

The proposal of producing electric
typewriters in India was originally
planned 1o be entrusted to the Hin-
dustan Teleprinters, Madras, but some
wvested interests are trying to give it
away tp the ‘Remington’ firm, T hope
and trust that Madam Prime Minister
and Finance Minister wil] intervene
in thig deal and see that the project
is entrusted to Hindustan Teleprin-
ters. Madras—a public sector under-
‘taking, which is fully capable of doing
this job magnificently.

I must extend my thankg as waell as
the thanks of the people  of Tamil
Nadu for the fundg allocated for the
-expansion of Madras Refineries Limit-

ed, “But the need of the hour s to

ﬂi up a petro-chéemical complex near

the Madras Refineries, to reap the
fmitidthilpmject tully I:nquest
ﬂﬁt ‘suitable initiative be taken in

rithtelrmltforutthgupth.m
ehemim eomp&ex at Madras.

A provision of Rs. 953 crores is
made - for setting up a new atom:e
powe, stiation in the current year.
The power position in Tam:] Nadu is'
very precarious; all hydel schemes
have been fully utilized. ang Tamil
Mudy is depending upon neighbouring
States for power. River waters are
nol spared to Tamil Nadu, There is
the bottleneck in transporting coal to-
the thermal power sfations. The only.
way out for the mdt_zstrial growth and .
for the steady progress of Tami]
Nadu. is to rely only on the atomie
pcwer. In thig context, and in view
of the facl that the Central invest.
ment in Tamil Nadu hag decreased
from 8 per cent of the total invest-
snent during 1969 to 4 per cent in
1979, I hope and trust that th> new
atorsic power station propased, will
be get ur near Tuticorin which is very .
suitakie for such g project.

Now about the rapid transi: system.
at Madras, The Railway Ministry
says that funds for this project are
provided by Planning Conimission
cuteide the normal Railway plan. The
Ministry of Planning says that the
Reilways in their proposal had sug-
gested i provision of Rg 285 crores
tor Colcutta and Delhi alore, If the
Rallweyg are willing to accurnodate
the cost of about Rs. 53 eroras for the
project within the tota] outlay by
suitable readjustments, without
affecting any other vital needs, the
Planniry Commission -has no objec-
tion, It must be noted that if the need
for tl.e project has been felt by Rail-_
ways, P.anning Commission, Ministry
for Works and Housing besides Shlp-
ping and Transport, then what pre-
vemed the inclugion of this project 1n
the curren! year, which {s very Vit
for the Madrag city of ‘which wﬂi
save huge foreign exchange by Imlr
conswoption of petroléum proiuat
must be spelled out.” I reqwm
mme rendjustmsml must be’ !mde.
w:ommndm th!s projaet 1n ;ha unr-
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rent year itself. I request the hon,
Finance Minister Who hails frem
Soutp Madras to bestow his personal
attention in this matter and see that
he project is undertaken immediate-
Iy.

The need for the rapig transport
system has been accepted by one and
all. It ig only because of lack of de-
cision that has led to this situation.
Even now, it is not late for this to be
included in the Sixth Plan, A sum
of Rs. 1 crores may be allocated for
this scheme ang connected prelimi-
nary works taken up from now on,
During the mid-plan review, further
allocation could be made and this
project completeg at least by 1989 or
1990 ang thus funds could be allotted
notonly in the Sixth Plan but also
spread over in the Seventh Plan, In
this connection, Railways are ap-
proaching the World Bank to the
tune of Rs. 1200 croreg just to save
on diese] and coal. Doeg this not
apply to the State Government who
also have to conserve diesel and in-
directly help the country in saving
Foreign exchange?

1 wish tg bring to the kind notice
" of the hon. Prime Minister ang the
hon. Finance Minister the Severe
drought that has hit many districts
in Tamil Nadu, The hon. Minister of
Civil Supplies, Mr. V.C. Shukla has seen
only 1/10th of the drought areas. The
drought hag affecteq North Arcot,
South Arcot, Trichy, Thanjur, Rama-
nathapuram of Tamij) Nadu, Hence I
request the hon. Primg Minister and
the hon. Finance Minister to allocate
more funds for drought reliet work.
1 request the Prime Minister to visit
the area as she has done once when
Dr. Kalaignar Karunanidhi wag the
Chief Minister of Tamil Nadu. The
Prime Minister anqg the Finance Min-
fster shoulg instruct the State Minis-
try to gear the officlal machinery
which is very very lethargic till datein
Temi} Nadu, snd the relief measure
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should be undértaken like the mes-
sures taken during the war time, - -

I request you. Mr. Deputy Speaker
to judge whether the aspirations of
the masses of the country are reflect-
ed in the Budget, The hon, Finance
Minister says that “he has tried "to
present a Budget which gives maxi-
mum support to forceg that can move
us forward on the path of growth with
stability and socia] justice.”

I fear, Sir, growth and social justice
wil] eluge the Finance Minister, un-
less he makes radical changes in his
approach to' problems and policy.
Unfortunately, Sir, this Budget does
not mirror any such changes in his
mind. I wish the hon. Finance Minis-
ter will see the need of the hour and
make changes in the Budget so that
the Budget wil] benefit the common
man by making the goods demanded
by him available tg him in plenty,

The hon. Finance Minister hag done
well by taking into consideration the
plight of lower middle class. A beg-
inning has also been made for tackl-
ing the problems of the poor and the
common man for instance, the handi-
capped and the invalid receive bene-
fits from the Budget. T am very

‘hopeful that what has begun in &

small way. will assume bigger pro-
portions within 3 short period and
spread itself far ang wide for the
masses of the country,

I wish the hon. Finance Minister all
success in hig experiment for spread-
ing benefits to the common man.

SHRI Y, S MAHAJAN (Jaigaon):
Mr. Deputy-Speaker, 1 congratulate
the hon. Finance Minister on his
highly innovative Budget, a Budget
which hag createq a feeling of satis-
faction amongst different sections of
the community and hag created an
atmosphere for solid economic pro-
gress during the next year. The Bud-
get is a bolg and imaginative attempt
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which it had found itself in the be-
ginning of this year. The economy,
as it were, had gone off the rail; now
it hag been brought back op the rail,

tain degree of speed and momentum.
He has also sought to protect itg fur-
ther progress by measures in e
Budegt, especially by protecting it
irom the danger of inflation gt home
caused mostly by inflation abroad.

What are the tasks which he has set
before himself? What are the objec-
tives? Thesg objectiveg have been
spelt out in the 6th Five Year Plan;
the aims the objects and priorities of
which are the basis of this Budget,
The plan puts before ug the objective
of 5.2 per cen{ economic growth every
year. Secondly, it callg for an ambi-
tious investment programme in the
public sector to the tune of Rs 97,500
crores, As in the previous plans,
agriculture will continue to be the
central piece of our economic deve-
lopment with special emphasis on
weaker gections of the community.
The energy transport gystem compris-
ing such critica] sectors as coal, food,
oil, railways. requiregs massive invest-
ment if they are not to become a cons-
traint on the economic progress in the
future. The Budget not only sets be-
fore us its economic goals but creates
the conditions favourable for their
achievement. It is for the achieve-
ment of these objectivegs that the
Finance Minister hag proposed large
increaseg in investment in crucial
areas. The Plan outlay of the Centre
is tp be steppeg up from Rs, 7,340
crores this year to Rs. 8.619 crores in
. 1981.82, i.e, an increase of 174 per
cent. ag set out in the Plan. Agricul-
ture, of course, will be given the
highest priority since 70 per cent of
our people live in the villages or in
the countryside and prosperity of

. agriculture is the basig of our econo-
. mic and industrial development, In
" the Central and State Plans together
the total investment next year will be

- Rs. 1,047 crorey instead of Rs. 925

croses this year. This is necessary
for the purpose of encouraging agri-
cultural production. Emphasig is go-
ing to be laid on the development of
special programmes for the benefib
of weaker sections, such as landless
labour, sma]l and marginal farmers,
rural artisang and Scheduled Castes
and Scheduled Tribes. The Annual
Plan lays great emphasis on coal and
lignite, The investment in this gector
will be Rs. 580 crores for expanding
capacity and production, Power has
been a crippling factor and therefare
the tota] outlay for thig sector has
been increased to Rs. 3,726 crores
compared to Rs. 2,745 croreg this
year. This is expected to generate
additionel capacity of 3,000 megawatts
during 1981-82. Similarly, large pro-
vigions have been made for the ex-
ploration ang development of oil and
natural gas, This point hag not been
stressed in thig debate. It jis the
inadequacy of local supplies in these
cruciaj items, which has been respon-
sible for turning the termg of trade
seriously against us, It means that
for a given amount of oil we have to
send out more and more goods every
year.

I remember when I joined this
House ten years ago, we paig Rs, 134
crores for import of oil. Now we pay
Rs. 5,600 crores. Thig means 80 per
cent of our exports pay only for the
import of oil. This hag become a
strangleholq on our economic develop-
ment. Thig in my view is the villain
of the piece in the economic scenario.
It ig the main cause of inflation- in
our country, This point has not been
realised by tha Members on the other
side. They blame us for inflation,
But the main cause of inflation is that
it is imported due to the very critical
gituation in which we find ourgelves
in internationa)] trade. Realising the
urgency of this problem; the Govern-
ment has agreed to take the coopera-
tion and help of multi-nationa] cor-
porations so that our resources may be

. developed ag soon 8g possible and. this

crippling factor may he reduced in its
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intensity. It is hoped ﬂ:‘a't' as a result

. of coming into operation of the four
_refineries in’ Assam and ag & result of
"the increase in the production of oil

from Bomhay High, by the end of this

-year we wil] be able tp reduce the

imports to a certain extent and im-

_prove the balance of payments posi-

industries.

tion to an appreciable extent.

- 1 neeq not mention the facts of our
0il situation, We are at present im-
porting two-thirds of our oil require-
ments from outside every year. The
demand is increasing by two million
tonnes every year. Unless we in-
cresse our internal resources rapidly,
we cannot get out of this critical situa-
tion. In a similar manner, large pro-
visions have been made for steel pro-
duction, mineral development, improve-
ment of railways, port facilities, che-
micals and fertilisers, Though high
priority has been given to the develop-
ment of infrastructure and heavy in-
dustr¥, the village and small-scale in-
dustries have not been neglected. Rs.
162 crores have been allotted to this
area and an equal amount will be
contributed by the State Government.
How important this sector is can be
realised if we understand that 51 per
cent of the total production of all ma-
pufacturing industries is accounted for
by the village and small-scale indus-
tries. The employment in this field
jncreased from 89 lakhg in 1875 to .60
lakhs in 1978, So, this is an area
in which we can increase our employ-
ment potential and it is an instrument
which can be used for the balanced
develompent of our country to a grea-
ter extent than large or infrastructure
I am glad the hon. Fin-

_ance Minister has tried to encourage

. 85.2 per thousand. The programme .

this sector of our industries.

What is the use of all these Hercu-
lean efforts if we do not pay attention
to what the Minister has described as
the all-important problem of pobpu-
Istion? T4l] 1975 our birth-rite. 'was
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 bécame a movement; If gathered great
“‘momentum under ‘the leadership ‘of

the young leadef of our party“and the

birth rate was reduced to 33 per.

thousand, But the Janata ~Govern-
ment“came ‘and it wreckeq the pro-
gramme. In wrecking the programmie,
it wrecked the future prospects of our
country. Even if its record in other
fields had been bright—which it was
not—on this one account alone, the
party deserved to be throwan out by
the people of this country, We have
again to see that this programme' gets
the momentum that it had in 1976~

17. We declared our population policy

in 1976 when Dr. Karan Singh was
the Health Minister. It embodied a
scheme of strong incentives and dis-
incentives in thig regard. I hope that
that policy will. be followed again.

How are all these large program=-
mes of investment {o be filnanced? The
Finance Minister has been very care-
ful to encourage savings and jnvest=-
ment. I will not repeat all those
points which have been repeated by
many members. In the inflationary
situation of today, the Finance Minis-
ter has provided adequate incentives
for savings. He has raised the inte-
rest rates on bank deposits for 1 t0 5
years. There are different schemes. I
would like to explain one point. Inte-
rest rates had to be raised at different
levels because with inflation the posi-
tion became such that if you Ilent
Rs. 100 this year and got back Rs. 100.
next year, the pet purchasing power
of what you got was less than Rs, 100.
So, to see that interest rates became
an inducement to saving, they had
to be increased. Personally my view
is that the rates could have been in=
creased still further than what he has
done.

He has also created scope for in-
vestment in, for instance, the electro-
nics industry, which has a large em-
ployment potential. . At this critical

‘junvture in. ouy country, it is wvery

important because it is an expori-
oriented industry. It is the industry
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-tionise all other industries, because
electronic devices and implements
~are.used for regulating processes not
-only in engineering but other manu-
facturing industries also. In fact, Am-
erica, Englaad and Japan, you will find
that all engineering is based on elec-
tronica. The Finance Minister has
; Shawn a proper perception of the in-
dustrial requirements of this country
and has therefore given the industry

a great impetus,

As regards reliefs, the budget is
remarkable for the departure from
the usual policy of raising taxes, A
Finance Minister is defined asa person
who puts his hdand into your pockets.
Our Finance Minister is a person who
has not done that.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): He has put
something in your pocket.

SHR Y. 5. MAHAJAN: This budget
may be described as a give away
budget,

MR. DEPUTY-SPEAKER: I know
Mr, Venkataraman; he will not put
his hands in anybody’s pocket.

SHRI Y. S, MAHAJAN: He has
raised the exemption limit to Rs.
15,000. As a result of this proposal,
.14 lakhs of tax-payers will get out
of the net and another 8-1/2 lakhs of
them will get substantial reliefs.
This is a bonanza for the middle class
and will have a great effect in raising
resources for the Plan, While giving
relief and adopting measures to pro-
mote savingand investment he has
not failed to pay due attention to cer-
tain matters of basic and urgent im-
portance.

-1 have already referred to popula-
tion. There are some others which
_have a ,simlﬁcant impact on the inter-
-pationa] situgtion. Reliefs have been
‘Sranteg, to “accelerate “the develop-
mentandmo!mmhhmrcuot

‘neers. They include solar
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energy, which"*have, already  been

-brought to the threshold of commer-

cial use by our scientists and engi-
energy,
bio-mess and wind energy. Fiscal in.’
centives grant.ed for this puropose are
not all stated in the budget; but I
hope when framed, they will be sub-
stantial. ,

He has also decided to allow a
complete tax holiday to export-orien= -
teq industries, especially in free trade
zones. But the concessions given to
such industries in free trade zones in
other countries are even greater. I
hope the hon. Finance Minister . will
congider this.

With the same objective ir view, he
has raised the limit of development
allowance, in computing income~

MR. DEPUTY-SPEAKER:. He
shoulg conclude now.

SHRI Y. S, MAHAJAN: Sir, T want
another “five minutes,

MR. DEPUTY-SPEAKER: All right.

SHRI Y. S, MAHAJAN: Hon. Mem-
bers on the other side have been say-
ing that this budget does nothing for
the poor man.-May I submit that they
have forgotten to look into the bud-
get speech or that they have not cared
to consider sympathetically what the
hon. Minister has proposed?

For instance, the budget has laid
great stress on special programmes to
benefii the weaker sections of the so-
ciety like landless labourers, small
and marginal farmers, rural artisans,
Scheduled Castes and Tribes. I will
not dilate on all the schemes, but I
will deal with one of them, the most
important of them, the National Rural
Employment Scheme.

xi'.zs hrs, v
[SHRI HARINATHA Mm.\ in ﬂ:g
Chair]

“This mmmmeisonmnm um
Emplayment ‘Guarsntee Scheme first
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. adopted in Maharashtra. I had the
privilege of recommending this to the

Planning Commission as a member of
the Consultative Committee. The Plan-
ning Commission appreciated the

"_efforts made by the Government of
Maharashtra and frameg a scheme on
the same lines.

We propose to spend this year Rs.
180 crores on this scheme and an
equal amount will be gpent by the
States. The scheme we proposes to
give work to all able-bodied persons
in the country side. May I submit
that this is a revolutionary scheme, a
frontal attack on poverty? People
want to work. They want to earn
with self-respect; they do not want
doles. They want work sothat they
can earn. Now this scheme does just
that. Can there be anything more
revolutionary which the Finance Min-
ister can do? But the hon. Members
on the other side forget to look at
the constructive proposals made by
us. T

Secondly, there is another equally
important programme, the Integrated
Rural Development Programme, which
incorporates some earlier programmes
aimeg at different sections of the so-
ciety. Then ©Desert and Drought-
Pron Area Programmes. The Special
Component Programme for Scheduled
Castes and Tribes sub-plans will be
given a larger allocation of Rs. 110
crores and Rs. 85 crores respectively.

Sir, so far as the tax proposals are
concerned, the only important point
ig that the Finanece Minister has sought
to raise Rs. 250 crores by auxiliary
import duties. The justification for
this js that we are, from the interna-
tional point of view, in a critical sit-
uation. We must reduce the deficit in
the balance of payments and under
the present conditions the developed
countries gre raising their protective
barriers. We have been arguing for
lowering the barriers in internationa]
forums. They dig not listen to wus.
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So we have no optien hut tu rﬂn
our protective barriers, The auxiliary
customs duties are raised so that thay
earn some revenue for the State and
at the same time protect us from the

" competition of developed countries.

This is justified under prennt condi-
tions.

Then there jg the important ques-
tion of inflation. We have never
stated, nor has the Minister of Fin-
ance that we shall do away with in-
flation. Last year when he was
presenting the Budget, many of the
people on the other side and perhaps
some Members on this side also agreeg
that this year inflation would be at
least 20 per cent. What has been the
result? The inflation i3 still 13-1/2
per cent today. Perhaps it will not
go beyond 15 per cent by the end of
March. Mr Venkataraman's predic-
tion proved to be true. His under-

_standing of the economic situation was

correct. Now we are¢ in 2 much bet-
ter position than we were at the be-
ginning of 1980-81. The economic
gituation is picking up we are getting
out of the wood. Agricultural pro-
duction has reachgg the peak level of
1977-78. Industrial production is ris-
ing, the infrastructure js giving a bet-
ter performance. With these factors
I am sure the supply response would
be much better than it was last year.
Similarly, we have not neglected the
demand management. The hon. Min-
ister of Finance has already cut down
a lot of public expenditure. Hg is
for a strict monetary and financial
discipline. The deficit in this Budget
is Rs. 1539 crores, This does not mean
that there will be deficit financing of
the same order. The defleit irn the -
Budget is quite different from deficit
financing, Deficit financing means in-
creasing the currency which can be
avoided or even if there is deficit
financing it can be observeq it there is
a proportionate increase in the total
production of agriculture and indus-
try, and we hope that this will happen.
We are confident thatthiswill hap-
pen and therefore, I am not at all
afraid, ag some Members on th,a othu'
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I cmntuhte the hon. Minister of
-ﬁmnce. Mr. Venkataraman, who is
80 gentle and persuasive, who is 8o
frank ang generous, so, generous that
even a8 & Finance Minister he does
not put his hand into your pocket.
He has been described by an eminent
and hostile critic Mr. Palkhiwala, as
a first-rate man with vaimpeachable
integrity.

Sir, I congratulate him for putting
before the House a Budget which has
created the right atmosphere of en-
couragement, an atmosphere which
will spur the nation to greater endea-
‘vour, an atmosphere to boosting in-
vestment and for mopping up of black
imoney, and encouraging all of us to
do our best to face the problems of
development with justice,
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We have to be careful that it does not
operate as a third currency in our
country,
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They are capable of getting assistance
several ways, but so0 far as small
scale industries and cottage industries
are concerned as they do not get

enough information as to the knowhow
and the assistance available then,

.. -al-'m Dis. , 410

plenty of young people are just ﬁgt— .
ting pessiminate. They are not com-
ing forwarq and entering the ‘smail
scale field, ‘1 would very much wish
that the industrial centres that have
been set up at the district levels
should be reorganised. The officers
who are posted here either by the
State Government or the Central
Government should be officers with
a sense of dedication; they could be
quite efficient so that they can deal
with the subject properly and en-
courage the young people to go in
four all and cottage industries,.
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By and large although in the pre-
sent sgituation no Finance Minister
could have given the hundred per
cent result but you have passed with
distinction. That is gll that I can say.
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I was born as a Hindu, The blame

is not mine,. I will not die as a
Hindu
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1 prefer to be cheated by others than
to cheat others. .
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Evil takes its natural course
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AT § ¢ AFPT T8 gX w7 wrgen ?
Tha F @ FW AT Tfgd | TR
TgT A gH ofew Jgw € 9T
faefi oY, acar wrf FJ|r Y
qri wrr fAe a@t gew 30 A
X WHIATC § I FWT Qe A IS, -
afeT affewR § 8¥B§ 1 Ffi g
qreR qF THIRTC FTAE Td ! ST
| 97 7€ fegrt ww A 9r Al
| A fagr iw™ R e
® fod oftw gt Py & 1wl
wftr ® garfers o wegw T OE
TR EAONTE W TGS &Y o | i
Oy areft grost adw § w3 o
zs? waveltfirer #7 #1¢ T § | WifE
mmgm%nou
wﬁqmtqwﬂwmh w7

:w-m
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aw f A AN 8, W Al @
A xmT & 1R rhw g sitgdr
gfRT WY F WG E | AAET T AR
2w forar, o qt oWTE o |IT o TYo THo HY
o @ farar | GuT yteeE gt ofET
AT N garfewr aga T /9 @
fex W mragy g fora w@ TT HT FTAT
g W17 ¥ FAAIFL, TAT HEH
STUAT A, WIGH H1E £6 TE fawg
FHAT | oY Pt Fqrg 7 9, T
HHTA, T qHE, T A TG @A
T araT fa=raTs ) #qr 0¥ W
wqm 7wt gT o g fre
ATE & A ATAT § | WL TS A T
g1 AR Xg SuTeT woaa g wifgd
arfEd gy W I g | W9w) feRy
¥ AAAX ®TT A0fRA, WX TS w#
wHAT FAT wifgq ) w@ifE ardy qreh
wiat w7 grer A &

feorqwra & fasTd agTIww  wwAT
gur &, & storwr Wigaw g, fF foordwe
QW FT 2 AT | I W97 I qAF
gu & a foafad e gud 1 swfaa
fe sfegezdt =i & FE*T FL)
TH NI, 4, 550 797 g foasT
27 # f gawr s ot & g9 @T )
g Wrarer o argw N E£% T A
feat a% |

SAHT AT Ag ¢ fr ag e fEw T 7
qg T g EifeEi W ) T @y
A, AT ATAT § ) AW wfEd
T WY WTYH T §, AEAT A9 §, SHHT
fedmguafm & T 37 ? g A w5
W% g9 A g g I wifgd | wgt g
o A T a7 G, TECH D g A &
wifgd wifs & &0 s & f=adr 2
yw @ § | & iy wg e i iy By
1T I A Agl o §Fa | T TG

@ TE F W | FEATEATT A,
HEIEAT WY F v @ Y | gfemr ]
Tro ARATHT HT AF AT &y foney #y
g AM FFT |

AWK RATTF FZ1 fF ANare
®, Tg T WAL Y WK quTE | F 4

M am ww @wer (q)
gwTafa #ERA, wat ART A 1981-
82 %7 A q91E §a7 ¥ q0 fpay & 39 *7
% wady waarg |

gl gfrw st A g A
TAGT 15TERDIMQE, Afea &
W weA ¥ are e Wi wfafer ag
grar @ § fadfaa) #r i ¥ fe
ghomt oX sl fom weaTanT g o
®RE 1 & arerir Frdfirdt ¥ e ares
TR At gfwmY & feT aro sitae
TR AT 77 &, IT ¥ QAT Wgar g e
STT Y TAar qEf FY gHC A, 7w
I8 ¥ IU-NTA el 4, IWST ¥ ow
14 gy & fr=ar srerrar war, § £t
LILEE D ¢

W A QY ug g & ey Qarar
W@ A # faewrd §, AR 7 3o W
wrag il 7 ghoat st sifeafaal
fau ot @ far @, & qowar g v ag
w1 W gEdt ol s 3w w1 g Aan
T ®T gFAT E 0

Iq ST A 14 ghooat w forear
sarar agr, @ ffra oft ag of
st 3l ¥ agt gt & wigwt
q8T | g frddt ag wex §
i oft grdt o< 5 w7 T | gL
arg teiceT €, gard S |, qI9 R
A& ] ?
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¥ 7% g3 faware % 919 347 1A §
i galog ¥ o @ 92 1 gLFw T
9T 7T A /7 FT AT TE F AT A
agi saw @k fe @ dfrw & ¥ 9
@A 3d, iy ot #) fasr 37 39%
T SR 2w & fgr & fad Wi
That 7 ghadt wifzafat & far
w1 &7 T8 frar 1 gk Aw Y A,
sfradt gfreer arefY, raro e T agr
w1% | faiedY o #Y wd s afge
fr 3 & fiwaft gfegy iy w7y qifergr-
#ez ¥ faswifae fear ) fardy seea g3
FQAMTLH AT FEFAASTRI[ATG
TEY FT EFY | Ay wd T fag
0 ¢ & & fowdl &1 da1 g 1 o°Eg
fer g ¥ & fegmY 7 feeet o
W1 ST a8 a1 faar ¢ & gw s it
® @9 § )@ ¥ aravE faod W
ag "wTO9 S g fF www F 5 faay,
e fafred ol dogweal ¥
mfear qIwe FT AT AEY F g
# sl &y faedt qgmn |

& g 77 fae § Y7 FIAG0E, Tt
guw T waear @y g | § & ow ofeaw
wtfe ¥ faverimr vt & wgr fo g o
3¢ & & fad fevmr ag €, gar 9w
7 & fog @rar 7t §, Y feeet ¥
g & for g WY faenty 1 Sfew
W ¥ arEaR AT A & oot @ 64
79 wxFare, wa 5 & 3 afsws Afer
¥ g v fr g frra & o dar =
&4, AT 9T §TA FTHE TR G 8,
faeeft & Y iy gt fF w7 &Y
#Y oY aF 7Y fadrr 1 R 79 ¥ g
72 faeft, gofaq & &7 & srar

s g e & Xw ¥ dfve-
gt s wrp fear & 1 § 99 W
TG T E | 7 AT W &
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TS FT QA ATAT | F AT FHET
grea W T § | gfn 35 vgrm Tadw |
FET, WY ¥ FE IhaT g 1w ghRIT-
wrianfaal ST Sre-Te STy | (Faa
TS Y HHAT §, IATT F78 Y WAL
mAaT A IATT 81

F T waAY St F7 A7 WrwAw FEAT
argarg fx 2w & Y mifeat v @ §
g qg WIW CFOAT @, 9w 7 G,
a1 edlans grade g, ek fgegear
¥ IAF ¥ OF W AE TRA I G«
& & 1 mfedt § ST SwA T wqv
Fw g ! SagIw & faq ¥ gag s
AR AL X A war A faeht
¥ 3 a ugwn, qafe feeelr & wian
AR giar § faeet g7 9 WS A
o1 ATAY & 1 W WIYE WISHR ¥ I
wadr ¥ frdza s (F gdfua =fa-
wrfeay & fadw fegr wg fe mifear
ETEW 9T I |

HER AW H FWIT HI FARL
asa qdr, armna ot wew fag,
argur & o & giar fir & fegmt
Fqu qrAr fear segar & = faw
qd qLAT & WA Av ) gl el oes
et famr ot § T g ft g 1 g
T &9 A FIT I FT WRSGA
FCREN
18 hrs.

& faarg # frg fagza w&m
w gim, fwe 5 o= at wa
9Fq o W § IE H1 FH & FH TF a1
qrit fear o fore & foqei #t TR
faer @ 1

gF wiw & g 7 M ¥ Fow
wTgAT § | &I gAt § WY v
qrET &7 IT®TT A/, IT TAIT FEHTC
¥ off grww gfraa at § ag @ne
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W ¥ wrtaw faggd & wE &
T Ta 6, gx ek o€ o ¥ D
ara gf, IR w7 f& qg N gfew
Y gfrqa o § @ ¥ aga qFAA
TATET FT N W 8 | T Fie2aw
TATT FATY A FGT ATAET HA
qAM | T & g F qg Al ofr X
gx & fragy &€ar 5 g dw &
ot gfre gfam § 8 s e
Ty e ¥ ywET A = ¥
T % |

: qiar fwe & g7 & s =Tw

aRear @ §, SfET gArdy Aar sfrad
gfew wiat qur Ao g F oot
F AT 7 T JS o [&T HAY 4,

GMGIPND—M 4230 L.S.—29-5-81==3g0

IF gy IR AT G F 500
TrHAT FYale wqAT 97| /fF oo
fae & gfaw t swgoqar & 7i 3
N @ E 17 ¥ Y e qg fRaE
& f g welY ot ST e ag ¥ B I
R A9 W W) e g w A
@y 31 ¥ FW wT | qWr gAR AW
FT TUTEA JE ®Q J JF QOQAT |

# faa #y wgew 3 A T I
frar & SawT @ifes ewdT FATE

18.01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 11, 1981/Phalguna 20, 1802
(Saka).



